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PART 1-—Section 2

Notifications regarding Appointments, Promotions, Leave, ctc., of Government Officers issued by the
Ministries of the Government of India (other than the Ministry of Defence) and by the
Supreme Court

—

CABINET SECRETARIAT
(Estt. Sectlon)
New Delin, the 27th January 1959

No. 3/1/59-Estt.~The President is pleased to appoint Shri
V. 8. Purl, a temporary Senior Investigator in the Ceniral
Statistical Organlsation as a Research Officer in that Organi-
sation in an officiating capacity with effcct from the forenoon
of the 19th January, 1959 until further orders vice Shri
K. N. G. K, Sastry proceeded on Jeave,

New Dwlhi, ihe 29th January 1959

No, 3/10/55-Estt.—Shri M, B. Deshmukh, formerly officiat:
Ing Research Officer m the Central Starjstical Organisation,
New Delhi, has been granted cxtension of leave as under in
continuation of the special leave (ex-India) {.;r.mtcd in this
Secretarlat Notificalon No. 8/10/55-Estt. dated the 4ih Oclo-
ber, 1956,

(i) Special leave .(ex-India) from 18th Augu'st, 1957 to 12th
Func. 1958 (both days inclusive).

(i) Earned lcave for 8 days from 18th June, 1938 to 20th
June, 1958 (both days inclusive).

r

2. On return from leave Shri Deshmukh has been appointed
to a non-gazetted {)ost in the Central Statistical Organisation
with cffect fromn the forcnoon of 21st June, 1958,

RAJA RAM, Under Secy.

(¥stt, Section)
New Delhi, the 28(L January 1959

No. 43/28/57-Estt.—Shri S, P. Sinha, LAS, (Relired),
officiating Chlef Director, National Sample Survey, Calinet
Secretariat, New Delhi, was granted earned lcave for 15 days
from the 5th Javuary, 1959 to the 19th January, 1959 (both
days inclusive), with permission o prefix Sunday the 4th
January, 1959 to the leave.

2. On return from leave Shri Sinha resurid charge of his
duties a8 Chief Director, Nadonal Sample Survey, with effect
from the forenoon of the 20th January, 1959,

New Delhi, the 29th January 1939

No, 48/62/B8-Estt.—The Secrctary to the Cahinet herehy
appoints Shri V. §. Bhat, an officiadng Statistical Investigator
in the Directorate of National Sample Survey, as Superinten-
dent, Nat{onal Sample Survey, Bombay (Cenual) Block, Toona,
in an officlatin capacity with effect from the afternoon of the
5th Janvary, 1959, until further orders.

5. K. BOSE, Dy. Secy.
FRIME MINISTER’S SECRETARIAT, INDIA
New Delhi, the 28th Junuary 1959

No. F.21/1104/58-PMA.—On transfer to the Minisiry of
Works, Housing & Supply, Shri Vidya Sagar, a permanent
Grade IV officer of the Central Secretariat Seivice and officiat-
ing in Grade III of the Service, relinquished charge of the
post of Section Officer in the Prime Minlsters Secretariat on
the afterncon of the 19th January, 1959,

New Delhi, the 31st January 1959

No. F.21/439/49-PMA.—Shri 1. . Sharma, a permanent
Grade TV officer of the CGentral Secrewariat Service, officiating
In Grade III ol the service and working as Section Officer in
the Prime Minister's Secretarlat, was granted commuted leave,
on medical grounds, [or 16 days with effect from the 26th
December 1958, with permission to prefix the holiday on the
U5th December. 1958 and 1o sullix Sunday the 11th January,
1959,

2. On return from leave, Shri D. D. Sharma resurmed charge
of the post of Section Officer in the Primec Minister's Secre-
tariat with effect from the forenoon of the 12th January,
1954,

M. 1. BAZA7Z, Private Secy.

e e e e

New Delhi, the 815t Junuary 1959

No. F.61/43/89-PMA.—The President is pleased to permit
Shri M. O. Mathal, Special Assistant to the Prime Minister Lo
resign from sorvice with effect from the 31st January, 1959
(afternoon).

2. $hri Mathai has been granted terminal earned leave for
G0 days with cHect from the B3lst January, 1959 (afternoon)
and his service under Government will stand terminated on
the expiry of this Jeave.

K. RAM, Pringipal Private Secy.

LOK SABHA SECRETARIAT
New Delhi, the 80tk January 1959

No. PF.181-(5)-AN.—~Shri M. C. Joshi, a permanent Superin-
tendent, was granted cxtenslon of leave on medical certi-
licatc for onc month with efect from the 10th November to
9th Dccember, 1958 in continnation of the leave granted to
him pide this Scerctariat Notification of even number dated
the 251h November, 1958.

CHAND NARAIN, Under Secy.

New Delhi, the 81st January 1959

No. PF-66(5)-AN.—Shri V. Narasimhan, permanent De uty
Secrctary was granted lcave on average pay for 24 days from
the 5th to 28th January, 1959 with permission to prelix Sun-
day the 4th January, 1959 to his leave,

2. On return from leave Shri Narasimmhian resumed charge
of lu)s dutles with effect from the 29th January, 1959 (lore-
noon).

N. N. MALLYA, Dy. Secy,

PLANNING COMMISSION
New Delhi, the 28th January 1959

No. ADM.1/6(109)/1.—5hti R. Venkateswaran, LTS, Depurty
Secretary, Planning Commission hay been granted 34 days
earued leave with cffect from the 5th January, 1959 with per-
mission to prelix Sunday the 4th January, 1959 and - suffix
Sunday the Bth February, 1959 to his leave.
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New Delhi. the 29U January 1959

No. ADM.I/6(110)/58,—The President iy pleased to appoint
Shri M, K. Munalar, a permanent Grade M1 Officer of the
Central Secrctariat Stenographers’ Service and officiating  in
Grade IT of the Service, ay Personal Assistant to Minister
(Planning). Planning  Commission in a temporary capacity
from 14th October, 1958 (lorenoon) to 6th December, 1958
(afternoon).

New Dellii. the 30th Januay 1959

No. ADM.I/4(27)/58.—The President iy pleased to appoint
Dr. ). K. Malhotra. a permanent Grade I Officer  (Selection
Grade) of the Central Sceretatiat Sevvice and Deputy Sceretavy,
Planning Commission. asx Manber-Secrctary,  Research Pro-
grammes Committee, Planning Compmission, in a  temporar
capacity with effect from the 2ud January, 1959 ([orenoong
and unlil further orders.

No. ADM.I/19(2)/58.—The President is pleased to appoint
Dr. ). N. Saxcna as Assistant Chief of Division in the PLinning
Commission, in a substantive capacity, with eifect from the
Ist January, 1956.

No. ADM.I/19(2)/58—~The TPresident is pleased to appoint
Mrs. P, P, Naidu as Assistant Chlef of Division in the Plan-
ning Commission. in a substantive capacily, with effect from
the 1st January, 1956,

R. P. SACIIDEV, T'nder Secy.

New Delhi, e 301h Janumy 1959

No. ADM.I/6(4)-4/88.—The President is pleased to appoint
Shri Ameer Raza. LAS., Deputy Secretary, Ministry of Food
and Agriculture and Ghief of Division in the Planning Com-
misgsion. as Joint Secrerary, Planning Commission, in a temn-
porary capacity, with effect from the 30th Junuary, 1959 (fore.
noon) and until turther orders.

No. ADM.I/18(2)/58,—The uvndennentioned  officers have
bheen declared Quasi-permanent in the post of Rescarch Off-
cer in (he Planning Commission with efleet from st Juay,
1953. ’

. Shri Baldev Dutta.
. Shri 8. N. Gupta.
. Shri 8. E. Joseph.
. Shri R. 5. Nakra.

. Shri V. J. Singh.

R

bd

J. M. KITCHLIT, Dy, Secy,

(Programme Evaluation Orgimisati;m)

New Dellid, the $rd Februmy 1959

No. PEO(A)/1(25)/58.—$hri K. Jayachandran, Project Evalua-
tlon Officcr, Programme  Evaluation  Organisation (Plinning
Commission), Erode relinquished churge 0% his post at Erode
on the 15th January, ]95;l (A.N.) and assumed charge of the
post of the Regional Evaluation Officer, Southern Zone, Madras

at Madras In the same Organisation on the 16th January, 1959
(F.N.).

No. PEQ(A)/1(18)/58.—Shri N. L., Arora, Project Evaluation
Oflicer, Progratnme Evaluation Organisation (Planning Com-
mivsion) relinquished charge of his post with cHect from the
afternoon of the 9th January, 1959 and assumed charge ot the
post of Senlor Research Offcer in the same organisation with
cltect from the same afternocon,

G. C, JERATH, Under Secy.

MINISTRY OF COMMUNITY DEVELOPMENT AND
COOPERATION

(Department of Community Development)

New Delhi, the 27th January 1959

No. P-389/56-Admn-I.—$hri Bhima Rao, a permanent Officer
of Grade IIT of the Central Sccretariat Stenographers’ Service
and officiating as Ist Personal Assistant to the Minister for
Community Developruent and Cooperation. relinquished charge
of the post of Ist I'A. to Minister for Community Develop-
ment and Cooperation. on the aftermoon of the 12th Janu.
ary, 1959, and reverted to his aubstantive post from the same
date.

New Delhi, the 281h [anuary 1059

No. F2(2)/57-Admn.L—The President is pleased to appoint
Shri A. Prakash, J.AS, Dennty Secretary to the Govermwmment
of India in the Department ol Comumnunity  Development,

Ministry of Community Development and Co-operation to hoid
the additional charge of the post of Vice-Principal, Central
Institute of Study and Research tin Community Development,
Mussoorie [or three months {rom the forenocon of the 1at
October, 1958 till the 31st December, 1958, inclusive.

ABID HUSSAIN, Dy. Secy.

MINISTRY OF LAW
(Legislative Dcpariment)
New Delhi, the 20l January 1959

No. F.12(29)/58-Adm.I.—The President is pleased to appoint
Shri N. Swuminathan, as Officer of Grade 1II ol the Ceutral
Legal Service and Deputy Draftsman  to the Government of
India in the Ministry of Law, Legislative Department, as
Additional Draftsman to the Government of Indla in that
Department in un ofliciating capacity, with cltect from the
2ucd Januvary, 1959 and until further orders,

No. F,12(29)/58-Adm.I(1).—Thc President 1 leased to
appoint Shri 8. K, Hiranundani, an officer of Grade II of the
Central Legal Service and Additional Draftsman to the Gov-
ernment of India, in the Minisiry of Law, Legislative Depart-
ment, as Joint Secretary and Draftsman to the Government ol
Incha in that Department, in an officiating capacity, with
effect from the forenoon of the 9th December, 1958, and until
further orders,

(Department of Legal Affairs)

New Delhi, the 29th January 1959

No. F.11(41)/58-Adm.L.—On return from leave Shrl 5. §.
Kar resumed charge of the office  of the Agsistant Legal
Adviser to the Government of India, Ministry of Law, Dcpart-
ment of legal Alfairs, on the forencon of the 27th January,
1959,

New Delhi, the 30t January 1959

No. FI11#7)/68-AdmI—Shyi V. V. 3astii,  Assistant  Legal
Adviser, Ministry of Law, Departinent of Legal Affairs. is
granted terminal leave for 108 days {rmn the 5th January, 1959
lo the 22nd A]‘-n'il. 1959 with permisston Lo prelix Sunday, the
4th Januoury, 1959 to his leave.

New Dellii, the Blst January 19539

No. F.11(40)/58-Adm.I.—Shri 1. V. A. Dikshitulu, Juniot
Law Officer, Law Commission, Ministry of Law, Leglslative
Departiment, was granted an exrension of earned leave for ~20
days ftom the l4th December, 1958 to the 2ud January. 1959,

SURJEET SINGH MAMAK, Under Secy.

MINISTRY OF HOME AFFAIRS

New Delli, the 2800 january 1959

No. F.10/4/59-Ad1—The President is  pleased to appoint
Smt. E, Herd, a permnanent Grade I Officer of the C.S.5. and
Under Secretary in the Ministry of Home Affairs to officiate
ay Deputy Secretary to the Government of Indip wn  the
Ministry of Home Affairs for a period not excecding sixty
days with ellect from 8th December, 1958.

P. PRADHAKAR RAO, Dy. Sccy.

New Delhi, the 29th January 1959

No. 10/1/59.Judl.L—In exercise of the power conferred by
Clause (1) of Article 217 of the Constitution, the President is
pleased (o uppoint Shri Justice Kesavan Sankaran, Judge of
the Kerala High Court, to be the Chief Justice of that High
Court, with effect from the 8lst January, 1959,

New Delhi, the 2nd February 1959

No. 18/8/58-JudlI(i).—In exercise of the powers conferred
by clanse (1) ot Article 217 of the Constitution. the President
is pleased to appoint Shri  Justice Chandreshawar Prasad
Sinha, Judge of the Patna High Court, to he the Chief
Justice of the Agsam High Court, with effect from the date he
assumes charge of his office,

No. 13/8/58-JudLI{i).—Tn exercise of the powers conferred
by clause (1) of article 222 ol the Constirution, the President,
atter consultation with the Chief Justice of India, is pleaséd
to transfer Shri Justice Sarjoo Prasad, Chief Justice of the
ITigh Court of Assam, as the Chiel Justice of the High Court
of Rajasthan,

M. GOPAL MENON, Joint Secy.
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New Delhi. the 29th January 1959

No. 24/12/58-AIS(II).—In exercise of the powers conferred
by sub-rule (2) of rule 5 of the Indian Police Service (Cadre)
Rules, 1954, and, alter consnltation with the Governments of
Assam and Punjab, the Central Govermment hereby transfer
Shri B. S. Dhaliwal LP.S., home on the Indian Police Service
Cadre of Asiam to the said Cadre of the State of Punjab with
immediate effect,

New Delhi, the 80th January 1959

No. 14/17/38-AIS(IID).~The President is pleased to confirm
the following State Services officers appointed to the Indian
Adminijstrative Service on probation under the Special Recruit-
ment Scheme and allotted to the State ol West Bengal with
effect from the dates shown against their names:—

1. Shri P. Banerji—I15th Mav, 1938,

Shri Phanindia Mohan Duatta—2nd September, 1958.
Shri Krishna Govinda Basu—2nd September. 1058,
Shri Ram Prosad Ganguli—2nd September, 1958,

Si Sukumar Sen Gupta—Ind September, ‘1958.

o RS BTN T

Shri Dwijottam Chatterjee—Ind September, 1958,

No. 10/8/58-A1§(I).—The Pregident 1is pleased
Shrl Madan ILal Kashyap, a Rajasthan State Police Service
Officer to the Indlan Police Service against the promotion
‘quota of the Indian Police Service Cadre of Rajasthan with
cllcct from the 18h June, 1958,

fo appoint

New Dellii, the 2nd February 1050

No. 14/35/58-AIS(IID.—The President iv pleased to confirm
the following State Services officers, appointed to the Tndian
Administrative Service on probation under the Special Recruit-
ment Scheme and allorted to the States shown against thelr
names. with effect from the 2nd September, 1958:—

. Shri Keshav Puri—Rajasthan,

. Shri Saivid Muhammad Ifrahim-Uttar Pradesh.
. Shri Krishna Chandra Joshi—Uttar Pradesh,
Shri Bhagwan Swarup—(ttar Pradesh.

Shri Poorun Chandra Pandc—Uttar Pradesh.

. Shri Guy Sherring David—Uttar Pradesh.

. Shri Saiyid Masudul Hasan—TTitar Pradesh.

. Shri Dashrath SIngh—Uttar Pradesh.

. Shri Satya Prakash Bhatnagar—Uttar Pradesh.

- Shrl Athar Husuin—Uttar Pradesh.

. Shri Nityanand Prasad Bhatnagar—Uttar Pradesh.
. Shri Gyan Swarup Gupta—Uttar Pradcesh.

5. NARAYANSWAMY, Dy. Sccy.

Bt
M o= D

New Delhi, the 80th January 1959

No., 6/48/58-Police-J(A).—Shri C. G. Dixit Assistant Technical
Maintenance Officer. Directorate of Co-ordination (Police Wire-
less) relinguished charge of his post at New Delhi, an the
afternoon of the 29th October, 1958, and assumed charpe of
the post of Assistant Technical Maintenance Officer at  the
Inter-State Police Wirelews Station, Port Blair, on the forenoon
of the 1lth November, 1958.

2. This Ministryv's notification No, 6/43/58.Police-I{A), dated
the 2nd December, 1958, s hereby cancelled.

G. D. GUPTA, Under Secy.

New Delhi, the 30th January 1959

No. 23/2/59-SR(R).—Shri Laljl Sahai Srivastava, Tlpper
Divislon Assistant in the High Court of Judicature at Allaha-
had. has been appointed as Private Secretary to the Comunis-
sioncr for Linguistic Minoritles with cflect from the forcnoon
of 10th Tanuary, 1959, in the scale of Ry. 300—20—400, until
further orders.

P. N, KAUIL, Under Secy.

New Delhi, the 31st Junuary 1959

WNo. 28(41)/57-RHA.—Smt. 8.  XKrishnn Honorary  Deputvy
Dircctor in the Sncial Welfare & Rchabllitation Direclorate
was granted camcd leave for 15 davs with effect {rom t(he
F.N. of 22nd December. 1958 to Sth Tanvary, 1959, AN. with
nermisgion to prehx Sundav the 214t December. 1958, On
return from leave Smt. S. Krishna  resamed charge of  her
duties with effect from Gth January., 1959 (F.N.).

J. 5. TYAGT, Under Secy.

New Delhi, the 81st January 1953

No, F.7/7/59-P11.—O0On transter from the 4th Battalion, Cen-
trul Reserve Police, Bharatpur, Shri R. T. Nagrani, LP.5. ook
over charge of the office of Assistant Commandant (Second-
in-Command), 6th Battalion. Central Reserve Police, Necmuch
with effect from the forcnoon of the 23rd December, 1958,

New Delhi, the 2nd February 1959

No. 4/7/59-PJIIL—Consequent  on his  reversion to  the
Madras Cadre of the Indian Police Scrvice, Shri P. 8. Kup-
puswamyv LP.S., relinquished charge of the post of Central
Intelligence Officer, Madras, on the forenoon of the st De-
cember, 1958.

2. Shri L. R. Adige. LP.5, relinquished charge of the post
of Joint Assistant Director in the Subsidiary  Intelligence
Bureau. Madras. on the lorenoon of the 1st December, 1958
aud assumed chavge of the post of Central Intelligence Officer,
Midras, on the forenoon of the 1st December, 1958,

No. 4/8/59-P.IJI1.—The President is pleased to appoint Sqn.
Ldr. 8. 1. Pande as an Officer on Sperial Dutv at the head-
quarters of the Intelligence Bureau at New Delhi with effect
from the Gth January, 1959.

. BANERJEE, Dy, Secy.

New Delhi, the 2ud February 1959

No. 4/7/89-C8(A).—The President hereby accepts the resigna-
tion from scrvice with effect from the I4th Tapuary, 1959, of
Shri Dincsh Chandra Gocel, a probationer in €rade TI of the
Central  Secretariat Service  vecruited on  the vesults of the
Combined Competitive Examination held in 1957.

MOHINDAR SINGH, Uunder Secy.

New Delhi, the 2nd Febriary 195

No, ¥.10/4/59-Ad.T—Shti B. N. Maheshwari. T1.A.5., Ncputy
Secretary to the Government of Indla in the Minisiry of Horoe
Affairs, relinquished charge of his office in the Ministry with
effect from the afternoon of Junuary 27, 1959,

E. HERD, Dy. Sccy.

(Office of the Xstablishment Officer)
New Delli, the 28th January 1959

No. P.6(47)EQ/B8.—The President is pleased to appoint
Shrl N. C. Kapur. a permanent Grade IT Officer of the Central
Secretariat Service (Minlstrv of Home Affairs). to ofliciatc in
Grade Y of the Service. with cllect from the afternoon of the
18th October, 1958, upto the 15th January, 1959,

No. 6(30)-E.0./38.—The Tredudent is  pleased to permit
Shri B. D. Tewarl, a. permanent officer of the Selection Crade
of the Central Seeretarint Service and working as Joint Secre-
tary, Northern Zonal Council, to  retive from Service with
effect from the 26th August, 1958.

2. The Ministrv of Home Afllairy Notification Na. 6(30)-E.0./
58, dated the 26th July, 1958, i herehy cancelled.

No. F.1/6/B8-EO]IV.~The President is pleased to appoint
Shri K. N. Doraiswamy (D/29), a Grade IT Officer of the
Central Secretariat Stenographers’ Service at present working
in the Ministrv of Commerce & Tndustry (Department of
Company T.aw Administration) to officiate in Grade T of the
service with eflect from the 19th January, 1959 until further
orders.

No. F.18(76)-E.0./58.—The President is pleased to appoint
the following permancent Grade I officets of the Central Secre-
tariat Service, to officiate in the Sclection Grade of the Ser-
vice. for a further period of one month with cflect from the
Ist Japuvary, 1959:—

1. Shri B. G. Idnani.
. Shri §. A. R, Chari.
. Shrl B. B. Lal
. Shri N. C. Tain.

i )

No, F.18(57)-E.0./58.—The President is pleased tn  appoint
Shri G.. P. Sen. a permanent officer of Grade 1I of the Central
Sccretarviat Service. to officiate in Grade T of the Service in
the Minlstry of Finance (Department of Expenditure), for a
turther neriod from the Tst Yanuary, 1959, to the 10th Janu-
ary, 1959,

No. F.24(1)-E.0./59.—The President is pleased to appoint
Shri Kailash Chandra, a permanent Grade T officer of the
Central Secretariat Service, to officdate in the Sclection Grode
of the Service, for a neriod not exceeding three months with
effcct from the 31st December, 1958 (A.N.),
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New Drlhi, the 29th January 1959

No. 11(9)}-E.OJI/57.—The President is pleased (o confirm
the tollowing permanent’ Grade IV Officers of the Central
Secrctaviat Service in Grade III of the Service with effect
[rom the dates specified:—

1. St B. R. Aggarwal, Ministry of Finance—13th January,
1956,

2 sri 1. U. Ramchandani,
January, 1957.

8. Sri J. Padmanabha Iyer, Ministry of Steel, Mines and
Yuel, (Department of Mincy and Fuel).—lst January,
1957. R

4, 8ri Ram Rishi Singh, Ministry of Finuunce (Defence)—
30th January, 1957.

5. § Hari Chand, Ministry of Toocl & Agriculture, (De-
partment of Agriculture)—I6th February. 1057

G. Svi Puran Singh, Ministry of Home Allairs—22nd Febiu-
ary 1957,

7. Sri B, N. Bagchi, Ministry of l'mance, (Department of
Economic Allairs)—12th March, 1957,

8. Sri 8. 8§ L. Malhotra, Ministry of Education—I6th
March, 1957,

9. §ri N. L. Duggal, Ministry of Home Aflairs—lst April,
1957,

10. Sri 5. C. Chothanl, Ministry ol Tinance, (Department
of Economic Allairs)—21st April, 1957.

11. Sxi N. C. Kanjilal, Ministry of Fxternal Aflairs, (Emn-
bassy of India, The Hague).—23th May, 1957.

12, §ri N. V, Lakshini Narasimhan, Ministry of Commerce
and Industry—10th March, 1958.

13. Sri E. N. Subramanian,  Directoratc General, Posts %
Telegraphy—-15th  June, 1957.

14. $ri N. V. Subramanian, Directorate Genecral, Posts &
Telegraphs—16th June, 1957.

15. 81i P, K. Mukherji, Ministry of Food & Agriculture,
(Department of Agriculturc).— Hh Jaly, 1957,

16. rI R. §. Verma, Ministry of Commerce and Indusiry—
20th July, 1957.

17. §ti P, N. Banerjee, Branch Secrclariat, ‘Minisiry of
Rehabilitation, Galcutta—23rd Joly, 1957,

18. 8ri Daya Shankar, Directorate General. Supplics %
Disposals—1st August, 1957.

19. Sri S H, Karandikar, Ministry of Defence—6th August,
1957,

20. Sri J. L. Tandon, Ministry of Stccl, Mines and Fuel,
(Department of Mines and luel)—1st Scptember, [957,

Ministry of Education—1Ist

21. Szl K. 8. Waraich, Ministry of Finance—5th September,

1957.

22, Srl L. C. Wadhwa. Indian Supply Missdon, Washington--
20th September, 1957.

23, Sti D, N. Mulik, Ministry of Scientilic Research and
Culiural Affairs—1st October, 1957,

24. §ri V. D. Mchta, Ministry of Transport and Communica-
tions, (Department of I'ransport)—1Z2th QOctober, 1957.

25. 8r1 A. C. Sharma, Department of Insurance, Simla—21st
Qctoher, 1957,

26. §ri R. C. Mathur, Direclorate General, Supplies 8 Dis-
posals—I5th November, 1957,

27. Sd H. K. L. Suri, Mjnistry of Irrigation and Power—
18th November, 1957,

28. Sri G. G. Manwani, Ministry of Hcalth—6th Dgcember,
1957.

29. §x1 H. T. Hemrdjuni, Directorate General, All  India
Radio—7th Deccember, 1957,

30. Sri R. Rajagopalan, Directoratc General, Posts and
Tclegraphs—20th December, 1957.

31. Sri Om Prakash Mechra, Ministry ol Finance, (Depart-
ment of Economic Affairs)—21st December, 1957.

32, 8ri H. C. Kakar. Ministry of Transport and Communi-
cations, (Department of Transport)—9th Januury, 1958.

33. 8ri P. 8. Venkateswaran, Ministry of Home Affairs—25th
January, 1958.

34, Sri Ra} Kumar Chib, Office of the Chie® Controller of
Printing and Statonery—30th January, 1958.

35. 5ri Girdharl Lal, Directorate of Marketing and Inspec
tion—1st Fcbruary, 1958.

36. S5ri S, Ekambaram, Civil Aviation Directoratc—3rd Feb-
ruary, 1958,

87. 8ri M. S8. Khurana, Ministry of Works, Iousing and
Supply—12th February, 1958, .

38. Sri P. I David. Minisiry of Food and Agriculture,
(Department of “Agriculture)—15th February, 1058.

3Y. Sri R, N. Hingorani, Cahinet Scerctariat—1st March, 1958.

40. Sri Kasturi Tal Gupta, Ministry ol TFinance (Defence)—
19th March, 1958.

41, 8ri A. R, Gocl, Ministry of ‘T'ransport and Communi-
cationy, (Departments of Communications 8  Civil
Aviation)—25th April, 1958.

42, Sri( Satya Dev Sharma, Ministry of Defence--30th April,
1958,

New Delhi, the st January 1959

No. F9(17)-E.0./68—~The President is pleased to appoint
Shri 8. C, Lal [Ministry of Food and Agriculture (Department
ol Food)], a permancnt Grade II oficer of the Central Secre-
tarlat Service, to officiate in Grade I of the Service, for a fur-
ther period from 26th September, 1958, to the 20th November,
1958.

No, 6(6)-E.O./58.~The President is  pleased to grant Shri
C. P. 5. Mcnon, a permanent officer of Grade I of the Central
Secretariat Service, officdating in the Selection Grade of the Ser-
vice, and a Deputy Secretary in the Ministry of Home Affairs,
refused leave under Rule 7 of the Revised Leave Rules for 120
days, as carned Jeave with effect from the 9th September, 1958,
preparatoty to redrement.

The Ministry of Home Affaits Notilication No, 6(6)-E.0./58,
dated the 4th November, 1958, is herchby cancelled,

No. F.6(27)-E.0./58.—The President 1a pleased to appoint
Shri R. S. Bahl, a permancnt Grade I officer of the Central
Secretariat Service and Deputy Financial Adviser, Miunistry of
Home Affairs, to officiate in the Selection Grade of the Service,

for a [urther period of three months from the 7th January,
1959,

No. 4(1)-E.0./88.—The President iy pleased to pcrmit Shr{
K. N. Ghosh, a permanent offliccr of Grade IT of the Central
Secrctariat Service, officiating in Grade I of the Service and an
Tuder Sceretary in the Ministry of Education, to retire from
Service with effect from the afternoon of the I5th Januarv,
1959,

New Delhi, the 2ud February 1959

No. 11(1)/58-E.0.IL—The President is pleased to  confirm
the [ollowing permanent Officers of Grade T of the Central
Secretariat Stenographers Service in Grade II of the Central
Secretariat Service with effect from the datey specified:—

1. Sti Gian Chand, Ministry of Defence—lst January,
1957,

. 511 R. Murthi, Ministry of Health—Ist January, 1957.

ra

3. Shri P. 8. Parasuram, Minlstry of Finance (Department
of Revenue)—lst January, 1957. "

4. Sri C. P. K. Erady, Ministry of Financc~1st January,
1957,

4. Sri Mahindra Kishore. Minlstry of Labour & Employ-
ment—1st January, 1957.

6. Sri S. Raghavan, Cabinet Secretariat—Ist January, 1957,

7. Sr1 C. S Swaminathan, Directorate General, Posts &
Telegraphs—1st Necember, 1957,

2. "The Ministry of Home Afairs notification Ne. 11(1)/58-
E.O.TL, dated the 31st March, 1938, is hereby cancelled.

No. 6(1)/59-E.0.JL—The President is pleased to appolnt Sri
Narinder Nath, [Ministry of Transport & Communications
(Department of Transport)] a2 permanent Grade TV officer of
the Central Secrctariat Service to officlate in Grade IIT of the
Service with effect from the 23td October, 1958 to the st
December, 1958,

No. 6(8)-E.0.1/58.—The President is pleased to appoint the
following permanent officers of Grade I of the Central Sccye-
tariat Stenographers’ Scrvice to officiate in Grade II of the
Central Seccretariat Scrvice with effect from the 6th Fanuary,
1959, until further ordersi—

1. Sd M. N. Vaidyanathan. (Planuing Commlssion).

2. §ri T. 8. N. Swami, (Planning Commission).

8. 8ri R. V. Krishnan, (Ministry of Finance, Defence Divl-
sion).

4. Sri B. R. Gambhir, (Ministry of Lahour % Employment).

5. 8ri V. Srinlvasan, (Ministey of Steel, Mines fe Fuel—
Department of Mines and TFucl.

6. Sri L. K. Murthy, (Ministry of Home Affairs),
L. W. DHUMTF, Dy, Secy.

MINISTRY OF EXTERNAL AFFAIRS

New Delhi, the 21st January 1959

No. 16/58-Per.B.I. (F.94/9/58-Per.B.Y.).—Shri Ranjit Kumar
Toardar an Officer on probation in Grade II of the Indian
Foreign Service. Branch ‘B’ relinquished charge of the pest
of Section Officer in the Ministry of FExternal Afairs with
effect from the forenoon of the 5th January, 1959,
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New Delhi, the 22nd January 1959

No. 17/50/PB.(F.16(A)3/Per.C/57(PB)—$hri N. K. Nair, a
permancnt Grade 11T Officer of ihe Indian Foreign Service
Branch ‘B’ relinquished charge of the post of Personal Sccre-
tary in the Embawy of India, Bemne, on 27th Qctober, 1958
(F.N.).

™o. 18/58-Pe'r.B.I.(F.lM/l/ﬁB-Per.B.I).—Shri m K S. Rao
an officiating Grade TI Officer of the Indiun Foreign Scrvice,
Branch ‘B* and a Section Officer in the Ministry of External
Affairs has been granted carncd leave for 20 days with effect
from forencon of the 15th December. 1958 with permission to
prefix and suffix Sundays on 11th Decemhdr, 19538 and 4th
January, 1959 respectivcly.

On the expiry of his leave, Shri H. K. 5. Rao assumed
charge as a Scction Officer in this Minisiry with ellect Irom
the 5th Januarv, 1939, (F.N.).

J- BARUA, Under Seuy.

New Delhi, the 2150 fanuary 1939

No. 37-PA/59.—In continuation of this Mmistry’s Notifica-
tlon No. 758-FSP/58, dated 8th November, 1958, Shii J. C.
Kakar, LF.S., Deputy Secretary, Ministry of External Affairs
“has been granted earned leave for 9 days with ellcct from the
I1th January, 1959 (F.N.).

On explry of Jeave Shri Kakar will he proceeding 10 London
as Counsellor in High Commission of India, London.

New Delhi, the 23rd  Junuary 1959

No. 39-PA/59,—Shri D. N. Bansal relinquished charge of
the post of First Secretary in the High Commission of Indlia,
Karachi on the afternoon of the 5th January, 1959,

No, 40-PA/39—S$hri C. S. Tha velinquished charge of (he
post of the Ambaswador of India in Japan, Tokvo on the
afternoon of the 7th January, 1959

No. 41/PA/59.~On transfer to the Consulate General of
India, Geneva, Shri A. S. Mehta, LFS,, Depnty Secrctary in
the Minlstry of External Affalrs, relinquished charge of hia

. post on the 5th Novcmber, 1958 (AN.).

New Detlhi, the 27th January 1959
No. 44-PA/39—Shri Arthur S, Lall, LCS.. formerly Perma-
nent Rcepresentative of India to the United Nations, New
York has been appointed Officer on  Special Duty in  the
Ministry of Fxtcrnal Affaivs, with effect from the 24th Janu-
ary, 1959 (F.N.).

New Delhi, the 2Rth January 1959

No. 45-PA/59.—Shri V. V. Anantakrishnan, I.AS.. fornaly
Deputy Secretary General (Administration) LC.S.C. Saigon was

granted earned leave for 4 'months  with ellcet from 25th
QOctober, 1958,

On the expiry of leave he would revert to Minisiry of
-Home ARairs.

New Delhi, the 20th [unuary 1959

No. 47/PA/B9.—Prior to taking aver as Ambassador of Tndla
at Stockholm, Shri Kewal Singh was granted leave on average
pay [or the periods mentioned below:—

1. Ist June 1958 to 2nd Tunc 1958—two days speat in India.

2. 12th June, 1958 to 22nd June. 195A8—cleven days speut
in India, and

3. 20th Tulv, 1958 to 1st August, 1958—thirtcen days spent
cx-India.

This Ministry's Notificaion No. 518-F8P /58, dated the 13th
August, 1958 14 hercby cancelled.

New Delhi, the 30th January 1959

No. 49/PA/b9.—The services of Shri B. . Tdnani formcrly
- Finanece Officer In the High Commission of TInlia,
w'te placed at the disposal of Ministry
ceffect from the 27th September, 1958 (F N,

TLondon
of Finance with

No. 50/PA/59.—Shrl A. S. Gonsalves, Third Secretary, Em-
bassy of India, Moscow. has hecn grantcd 13 days’ earned
leave Ex-India  with eflect from the 2%nd Decemnber, 1058.
with permisson to prefix Sunday the 21st December. 1058 and
suffix Sundav the 4th January, 1959. This Ministrv’s Noti-

ﬁrlalrig“ No. 11.PA/59, dated 6th Januayy, 1959 is hereby can-
celled,

CORRIGENDUM
New Dethi, the 23rd fanuary 1959

No. 42PA/59.—The following amendment is made to this
Ministry’s Nolification No. 21-PA/59, dated the 15th Januaty,
1959, regarding appointinent of Shrl 8. C. Ghésh, as Otficer on
Special Duty In tl;lc Ministry of External Aflairs:—

For *“31st December, 1958 (F.N.)."

Read “3lst December, 1958, (AN.)”
NATWAR SINGIL, Under Secy

New Delhi, the 22nd January 1959

No. F.13/59-XPA~On his transler to the Information Ser
vice of India, Boun Shrl G. L. Khanna relinquished charge
of the post of Assistant Press Attache, Information Service
of India, Beme, on the afterncon of 16th December, 1958,

DHARAM DEVA, Under Sccy.

New Delhi, the 29nd Januawy 1939

No. 19/PESO(F.12/PE-49)—Slai L. S, Jangpangi, Indian
Trade Agent, Gartok relinquished charge of his office on the
afternoon of the 2%7d December. 1958, He has been granted

carned leave for two months with cttect fromn the 26th Decem-
bur, 1958,

No. 20/PE-B9(F.1-21/PES50)—Shri D, R. Kawatra, a subs
tantdve Grade IX Officer of the LF.S.(B) was pranted earned
leave for the period from 15th November, 1958 to 15th Decem-
ber, 1958,

New Delhi, the 27th Junuary 1959

No. 21/PE-39(F.1-14/PE-B9).—Shri H. L. Mehra relinquished
charge of the Office of the Officer on Special Duty (Income-
Tax), Ministry of External Affairs, New Delhi on the after-
noon of the [9th January, [959.

A. K. SEN. Officer on Spl. Duty.

New Delhi, the 21th January 1959

No. 43-NEFA/59.—Subsiiturc  following  for the wolds
‘Major B. 5. Dougal (L. C. 19401) appearing against SI.No.4
under ‘Grade I of the Service' in the Government of India,
Ministry of External Affairs Notificadon No. 810-NEFA/5S,
dated 6th Deceinber, 1938,

“Major B. 5. Dougal (IC 1910)".
5. H. JAGAD, Under Secy.

New Delhi, the 27th January 1959
No. 2PT.INI/59.—0On the 17th Jaovuary, 1959, the Prcsident
rceeived Uiy Exccllency Mr.  Mangalyn Dugersuren  who
prescnted his Letter of Credence as Ambassador Extraordinury
and Plenipotentiary of Mongolia to India, in place of His

Excellency My, Puntsagyn Shagdarsuren, who has  been
tecalled.

P. L. SINAI, Attache. (PT. III).

New Delhi, the 27th [unuary 1959

No. 1-PT.AI/89.—The President of India is pleased to TECOR-

nise the appoinument of the [ollowing Consular Qfficers of the
US.S.R. in India:—

1. Mr. Fahrutdinov Anvarbek Minihojaevich, Vice Consul
ut Caloutta with effect from the Sth October, 1948,

2, Mr. Bulvgin Sergel Alexeevich, Vice Consul at Bombay
with cffect fiom the 10th October, 1958.

T. V. R. RAQ, Under Secy.

New Delhi. the S8th January 1939

No. 46-NEFA/59.—In puvsuance of Sub-Rule (2) (b) »f Rule
3 of the Indian Fronticr Administrative Service Rules, the
fullowing olficer, who was selected by the  Special Selection
Board as Assistant Political OHicer Grade 11, having  satis-
factorily completed his  probation  and having  elected to
beecome a member of the  Indian Frontier Adininistrative
Service, is hereby appointed to the said scrvice, with eflect
lromn the datc shown against His name below.

His seniority inter-se in Grade II of the LFAS, will De
determined subscquently in due course.
Grade I of the LE.AS.
Shri Sono Loveraj (formerly Shri S. N. Banerji)—1st
September, 1958.

P. N. KAUL, Dy. Secy.



New Delhi, the 29th Junuary 1959

No. 25/59-PB(F.12/17/PCIL/58/PB)—Shri V. K. Sathe, a
ermanent Grade IV Officer of the Tudian Foreign Service,
Er:mch ‘B* and an  officiating  Assistant  Research Oflicer
(Grade 11) has been granted carned Jeave for 92 days with
elfect from the forenvon of the [Ith September, [958,

K. DARASHAH, Under Sccy.

SUPREME COURT OF INDIA

New Delhi, the 29th fanuary 1959

No, F.32/4/.’$9-SCA(11).—«Sh11 Bhim Sain Dhawan, Court
Master, Supreme Court of Incha, hay been pranted carned
leave for 57 days [rom 8rd January, 1959 w 28(h February,
1959 (both days inclusive).

2. Shri K. Chundramouli. officiadng Court Assoclaic has heen
anpointed (o officiate as Gonrt Master oy Shri Bhim Sain
Dhawan granted leave for the perlod 3rd January, 1959 (o
28th February, 1950

8. N. SHARMA. Dy. Repistrar.

MINISTRY OF FINANCE
(Department of Expenditure)

New Delid, the 23rd  January 1959

No. PFGEIHEI/59.—On retnrn from  leave Shri P71
Kishinchandani,  Assistant Superintendent  (Pyohationer)
resutned charge as Section Oficer in the Department of Fxpen-
diture, Minwsiry of Finance, on the 12th January, 1939

New Dellid, the 30th fannary 1959

No. PFG06)-E.L/58.—Shri P. K. Nihalani, a permanent
nﬂice_r of Grade IV of the Central Sccretariat Service, officiat-
Ing in Grade I of the Service, and section Officer in (he
Department of Expenditure, Minisiry of Finance, has lpeu
pranted an extension of earned leave for 4 days with eflTect
from the 19th January, 1959,

On return from leave Shri Nihalani resumed charge of the
same post on the forenoon of 24rd January, 1059,

N. SUBRAMANIAN, Under Scuy.

(Department of Expenditurc)

New Dellii, the 27th Tunuary 1959

No. PFG(IDEIX/59.—Shri A, C. Bose, an officer
) - G Ne, of tl
Central Adminlstrative Pool and Joint Secretary In rhe Dcparlg
ment of Expenditure, Ministry of linance, hus been granted
Earn(-l((iml}eaw-lfnr 19 days with cffect from the 22nd Trecem.
er, 1958 with pernission to prefix Sunday, the 21a De
1958 to the leave. P ’ % December,

2, Qn return from lcave, §hit A. (. Bose, resumed charge
as Jmnl"St‘(returv in the Department of Expenditure, Minis-
try of Finance on the lorcnoon of 10th January, 1959,

K. . SIRCAR, Dy. Secy.

(Department of Revenue)
CrNTRAL EXCISE ExtARLISHMENT
New Delhi, the 28th Junuary 1959

No. 9.—On transfer from the Central Exclse Collec
' . : se (G torate,
Madras, Shri L J. Rao, a permanent Superintendent of Central
Excise, Clars I, assumed charge of hlv duties in (he Central
Exclse Collectorate, Allahabad, on the 16th January, 1959,

No. 10.—The undermentionec Probationary Supcrintendents
of Central Exclse, Class I, arc confirmed ag .‘iupcrinteudvnr;
of Ceniral ¥xcise, Class I (Junior Scale) with effect from the
datec shown against cach:

‘ Collectorate.  Date of confirmation.
(1) Shri K. L. Rekhi Delhi 1oth January, 19se.
(2) Shri B, N, Rangwanj Bombay 14th January, 195,

New Delhi, the 29th Junnary 1959

No, l].-0n_rcturn from leave, Shri V. K. Asthana, a
Fcrmancgt Aﬂnmlanl' Collector of Central Excise, lately posted
n the Central Excmc_ Collectorate, Allahabad, hag been trans-
ft;lrrcd to Xw_ Narcotics Department, Simla and he assumecl
charge as Assistane Nurcotics Gommissioner, Neemuch, on
81st Dceccimber, 1958, : sach, o (he
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Customs ESTABLISHMENT

New Dolhi, the 200 Junuary 1959

No, 10.—-On his return [rom deputation ex-India, Shri §. K.
brivastava, an ollicer of the Indian Customs Service, lately
posted as Depuly Director  (Investigation), Direciorate  of
Revenue Intelligence. assumed charge of the same post on
the [7th January, 1959, ‘

New Delhi, the 2ud February 1959

No. 11.—The undermentioned Probationers in the  Tndian
Customy Service are conlivmed as Assistant Collectors of Cus-
toms (Junlor Scdle) with effect from the datc shown against
ciach:—

Name of
Mobationer

Date-of
confirmation

Custorn House
to which posted

LSt B B Julka-Calautta—19th  Junuary, 1959.
2. 8hri M. L. Wadhawan~Calcutta—10th January, 1959.

K. N. MUKERJEE, Under Sccy.

MINISTRY OF FINANCE (DEFENCE)

New Dellid, the 23rd Junnary 1959

No. 404.Estt.—Shri T. C. Grover, a permanent Officer of
Grade TT of the Central Seoelariat Service, serving as Section
Olficer (Gracde II) in the Ministry of Finance (Defence) has
heen granted leave on average pay For 3 nonths and 20 davs
willl eflect from the 12th January, 1959 to Lhe 1st May, 1959.

New Delhi, the 24He January 1959

No. 804.Estt.—On rcturn [rom leave Shri A, V. Patwardhan,
a permanent Awonntant of the Defence Accounts Department
has Tesumed churge as Deputy Assistant Financial Adviser (0),
G.OD., Jabalpur in the Ministry of Finance (Defence) with
ellcct from the forenoon of the 30th December, 1958,

New Delhi, the 29(h January 1959

No. 680-Tstt.—Shri 1. R. Sipghal. a permanent Olficer of
Grade I of the Central Secretwmiat Service and ofliciating iu
Grade 1 ol the Service wide Ministry of Home Allaivs Notifica-
tion No. F.18(57)-E.0./58. Jated 12th January, 1959 huas been

“posted us Assistant Finuncial Adviser tiUnder Sccretary) in the

Ministry of Finance (Defence) with cffect [rom the forenoon
of the Ist December, 18548 for a further period of three months.

E. 5. VENKATRAMAN, Asstt. Fincl. Adviscr.

New Delhi, the 28th Junuary 1959

No. 10284-Actts./AN.~Sh1l Asa Singh, an Assistant Accounts
Officer in the Ofhce of the Controller of Defence Accounts,
Western Comumand, Mecerutr has been transferred to the Pen-
sion FEatablishment  with ciicet from the 6Gth Junuary, 1939
(fotenoon) on atluining the age of 55 ycars,

No. 10286-Accts./AN.—5htl L. K. Roy. an Assistant Accounts
Officer in the office of the loint Coutroller of Delence Ace
counts, Patna has been tramsferred to the Pension Establish
meut with eflect from the 16th January, 1959 (lorcnoon) on
atlaining the age ol 55 veais.

No. 10197-Accts./AN.—Sloyi Mul Chand Dhingra, an  Assis

“tant Accounts OHicer in the office of (he Controller of Defence

Accounts (Other Ruanks) Sccunderabad, hus  been granted
Privilege leave trom (he 11th  December. 1938 to the  6th

Fcbruary, 1959.

On expiry of the above leave Shri Mul Chand Dhingra will
he transferred to the Pension Establislupent with eftect {rom
the 7th Februarv, 1959 (Inmenovon) on altaining the age of
h% years.

No. 10197-Accts./AN.—Shri Amar Das Nunda, an  Assistant
Accountz Oflicer in the office of the Controller of Defence
Accounts {Other Ranks, Sccunderabad, has been granted Pri-
vilepe leave from the 2nd September, 195R to the 291th December
1958 and Furloush oun half average silury from the 30th
December, 1958 (o the 8th Aagust, 1960

On C\(})il‘v ol the above leave Shii Aminr Das Nanda will
be wransferred to the Pension Establishment with effect from
the 9th Augnst, 1960 (fovenoon) on attaining the age of 55
years.

No. 10288-Accts./AN.—Shyi P. § Radhakrishnan, an Assistant
Accounts Officer in the Ofhice of the Controller of Defence
Accounts. Southern Command. Poona. has been granred Pri-
vilege lcave from the 21st October, 1958 to the 2nd February,
1959,
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On cxpity of the above Teave Shri P. §. Radhakrishnan will
be trans vred o the Pension Establishment with cllcct from
the 91d February, 1958 (forenoon) on attaining the age ol bf
years.

No. 10288-Accts.,/JAN.—Shri K. C. Nath, an Asistant Accounts
Officer in the ollice of the Controller of Defence Accounts,
{Factories), Calcutta, hus been transferred to . the  Peasion
Establishment with effect friom the 16th Japuary, 1959 (fore-
hoon) on aitaining the age of 55 yeurs.

No. 19238/Accts./AN.—The Financial Adviser Defence Scr-
vices, hereby appointy the undermentioned Permanent Accoun-
tants ol the DCFCHC(_‘ Accounts Department, seiving ou deputa-
tion with the Ministiies noted against each, as Assistant Ac-
counts Officers in in oflidating capacdity, under the 'Next Below
Rule’, with effect from Lthe “dutes shown againsl each, until
further orders:—-

Shti T. N. Kuppuswami, Ministry of TTealth (Safdatjang
Hospital. New Delhi)—5th April, 1958,

Shri A. V. Rajamani, Ministry of Finance (Delence)—12th
May. 1958.

$hri Amir Chand Tain, Ministry of Rehalilitation (Settle-
ment Orpanisation)—21st May, 1958 .

Shri P, Gangadharan, Ministry of Esternal Affairs—I2th
August, 1958,

Shri M. Narayana Menon, Ministry of External Aflairs—
12th  August, 1958,

R. BITAKTAVATSALT, Jt. Financial Adviser.

—_—— - - - ———— e _—_ -

MINISTRY OF REHABILITATION

(Office of the Chief Settlement Commissioner)

New Delhi, the 27th January 1959

No, G6/47/55/Admn/General.—In pursuance of Rules 3 & 4
of the Central Civil Services (LI'emporary Service) Rules 1049,
the Sccretary to the Government of India, Ministry of Rchabi-
litation hereby appoints Shri H. .. Matta in a quasi-perma-
nent capuacity in the  post of Assistant Sertlement  Officer
(Class II in the seale obf Rs. 275—-25-500) with effect from
st July, 1955,

New Nelli, the 2810 January 1959

No. 4(76)/Prop(Admn)/68.—Shri 11. K. Dhawan, Managing
Ofhcer  (Headquarters). in the Office of the Kegonal Setile-
ment Commissioner, U.P,, Lucknow, has been appointed  os
Assistant Cusrodian of Evacuee Property in the Oliice of the
‘Custochan of Evacuce Property,  U.P., Lucknow, with cllect
from the [orenoon of 18th December, 1958, ’

New Delha, the 3150 Jaewary 1959

No, HI8)-Admn,.(Prop)/58.—5hri B. F. Shah, vclinguished
charge of the office ol Accounts Ollicer under the Regional
Settlement  Commissioner-comn-Custodian  of  Evacuce Propeity
Bombay on the afterncon of the 22nd July, 19538, '

This Ministry's previous nolification of cven rumber dated
25th March, 1958 is hereby cancelled,
M. L. PURI,
SettTement Commissioner (Admn.) & Fx Officin Under Secy.

DEPARTMENT OF ATOMIC ENERGY

Bombay, the 21st January 1959

~ No. 6(1599)68/Adm.1L.—Shri V. Pichai, Junior Scientifie
Officer (Engincering Division), Atomic Energy Establishment
Trombay, Bombay of this Dcpartment was granted ecarned
Jleave for 20 days from Deccmber 15, J958 to January 3, 1959
with permission to prchix and affix Sundays December 14,
1958 and January 4, 1959 1espectively to the leave,

2, On return from leave Shri Pichai resumed charge of hiy
dulics on the forenoon of January 5, 1959 at Bombay.

No. 6(439)54/Adm.IL—Dr. George Abraham, Junior Scien-
tific Ollicer (Theoretical Thysics and Applied Mathematics
Division), Atomic Energy Lstablishment Trowmbay, Bombay of
this Department was granted earned leave for 18 days from
Occember 17, 1958 to January 3, 1959  with permission to
affix Sunday January 4, 1959 to the leuve.

2, On return from lcave, Dr. George Abraham resumed
-charge of his duties on the forenoon of January 5, 1959 at
Bombay.

Bombay, the 23rd Junuary 1959

No. 6(1785)/58-Adm.I1.—The President is pleaced to appoint
Dr. N. K. Chaudhuri as Senior Scientific Officer in the Chemistry
Group of the Atomic Energy Establish:ment ‘Trombav, Bombay
of this Department in a temporary capacity with cffect from
the forcnoon of January 12, 1959 until further orders,

Hombay, the 2410 January 1959

No. 6(1734)/58-Adm.L—~The President is pleased to appoint
Shri P. I'. & Basur as Engineer in a temporary capadty in
the Avchitecture and Civil Lngineering Division of rhe De-
partment ot Atomic Encrgy, Bombay with effect from Decem-
her 12, 1958, uvntil fuither orders,

Bombay. the 2Bth January 1959

No. 6(1143)/56-Adm.IL—Dr, K. K. Damodaran, Junior Re-
search  Officer  (Nuclear Physics Division) of the Atomic
Fnergy Establishment Trombay, Bombay., of this Deparrment
was granted eained leave [or 20 days from December 22, 1958
to January 10, 1959 with permission to prefix and aflix Sun-
days, December 21, 1958 and Juanuary 11, 1959 respectively to
the lcave.

2. On teturn [rom lcave, Dr. Damodaran resmmed charge
of his duties on the forenoon of January 12, 1959 at Bombay.

Bombay, the 29(h January 1959

No, 6(1523)/58-Admn.IL—Shri K. P, Aiyappan Nair, Junior
Scientific Officer (Chemical Engineering Division), of  the
Atomic Encrgy Establishment Trombay, Bombay, of this De-
nartment was granted eatued leave for U days [rom Novemnber
b9, 1958 to Deceinber 7, 1958 and extra-ordinary leave without
pav tor 20 days from December 8. 1958 to December 27, 1958,
with permission to affix Sunday. Decanber 28, 1958 1o the
leave.

2. On return from leave. Shri Nair resumed charge of his
duties on the forenoon of Decenber 29, 1953 at Bombay.

P. 8. NAYAR, Under Sccy.

MINISTRY OF STEEL, MINES AND FUEL
(Department of Mines and Fuel)
New Delhi, the 27th January 1959

No. 1/107/68-ML—The Prcsident is pleased to appoint the
[ollowing Asslatant Geologist, Geological Survey of India 1o
ofliciate as Geologists (Junior scalc) in the Geological Survey

of India with eflect from-the dates shown against each, until
further orders:— ‘

1, Shri V. Gopal-—-19th Scptember, 1958.

2. Shri D. N. Sett—19th September, 1958,

3. Shrl 5, K. Ramavswamy--19th September, 1958.
4. Shri A, Damodaran—19th September, 1958.

5. 8hri C, Gouri Shankar—19th Scptember, 1958,
6. Shri N. Venkatappayya—19th September, 1958.
7. Shi1 N, G. K. Murthy—19th Scptember, 1958.
8 Shri T. M. Rao—22md Septcmher, 1958.

0. Shri Y. 8. Sahasrabudhe—19th Septcmber, 1958.
10. Shri K. Ranganathan—19th Scptember, 1958,
11. Shri G. Sethumadhava Rao—38rd October, 1958,
12, Shri A. R. Gokulam—19th September, 1958.
13. Shri B, N. Jayaram--19th Scptember, 1958.

14. Shri A. Acharya—19h Scplember, 1938,

15. Stri P, B, Srinivagan—19th September, 1958,
16. Shri V

» R, Venkoba Rao—27th Septcmber, 1958,

New Delhi, the 28th Junuary 1959

No, 1/70/58-ML—-Mrs. K, Sanna is confirmed a3 a Geo-
hysicist in the scale of Ra. 350—350—380—880--30—590—EB-

0—770—40—850 in the Geological Survey of India with eflcct
from the 1st July, 1957.

K. K. SHARMA, Dy. Secy.

(Department of Mines and Fuel)
New Delhi, the 30th January 1959

No. AdmP-1(8)/57.—On retarn from leave, Shrl 8. K.
Mukherjee, LAS,, Dcputy Secretary in the Department  of
Mines and Fuel (Ministry of Steel. Mines and Fucl) resumed

charge of his duties with eflect from the forencon of 27th
January, 1959,

P. V., V. SARMA, Under Sccv

MINISTRY OF COMMERCE % INDUSTRY
New Delli, the 21th January 1059

No. 5-Estt.IV(8)/59.—The President is pl-ased to appoint
Shri R. R. Rao, a permanent Grade IT ON .cr of the Central
Secrelariat Service, as Assistant Director in the Development
Wing of the Ministry of Commerce and Industry with eflect

{rom the afternoon ol the $Ist December 1958 and until
further orders,
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New Delli, the 28th January 1959

No. 10(10/59-Estt.(IV).—shri P, k. Ghosh  Dastidar, an
officer othararing an Grade 1L of the Cenual Seaelaiiat Ser-
vice and an Assistant Controller In the OHice of the Cluef
Controller of lmports & Exports, New Delhi, has been granted
eatned leave for 55 days with eficet from the Yth January,
1959 (forenoon),

New Delhi, the 291l January 1959

No. 6(11)/59-Eate,(IV).—Shri M. L. Guply, an Ofhcer official-
ing 1 Grade 1 ol the Cenual Secrctariat Service and Deputy
Cnset Contiuller of Imports and Exports in the Office of the
Chiet Conwvoller of lbuporis and kxports, Ncw Delht, hag
been permitted (o sullix closed holidays on the 25th and 26th
Junuaty 1959 to the leave for 90 days granted to him in this
Ministry's Notification  No. 6(1.‘11)/54//\(111111((})/]3343, dated
the 15th December, 1958,

New Delhi, the 80th January 1958

No., 5/15/59-Estt.IV.—The President is pleased to appoint
Shri P. B, Saxena, Section Officer (Grade 11I) (Probationer) in
the Ministry of ‘L'tansport and Communciation as Section Qﬂl-
cer (Grade III) (Probationer) in the Development  Wing,
Ministry of Commerce and Industry with ellect trom the fore-
noon ol the JYth January, 1959, and untl lurther orders.

New Delhi, the 31st January 1959

No. 10(12)/59-EIV.—Shri H. P. Dube, Controller of Imports
and Exports in the othce of Joint Chicl Controller of Imports
and Exporls Bombay was granied earned leave lov 23 days
aund in continuation thereol Jeave on half pay for 7 days with
eftect from 10th November, 1958, with peimission o prefix
to the leave Sunday the 9th November, 1938

2. On return lrom leave, Shri H. P. Dube 1esumed charge
of the post of Controiler In the office of the Juint Chiet Con-
uoller of Imports ¥ Exports, Bombay, with eftect from 10th

Lecember, 1958 (F.N.).

No. 7(39)/88/EIV.—Shri J. L. Roy, an othclating Research
Otfheer in the ofiice of the Economic Adviser Lo the Govern-
ment of India has been granted earned leave for 41 days with
cifect from 28th December, 1958 to 7th February, 19549 (both
days inclusive) with permission to suffix (o (he leave Sunday
the Bth Febinary, 1959,

5. R. BANNER]JEE. Under Secy.

New Delhi, the 20k Junuury 1959

No. 27 [Estt.JI(G)(K:19)1—Shri K. B. Lall, 1.CS,, relinquish-
ed the charge ol the post of Joint Secrefary to the Govern-
ment of India in the Ministry ol Commerce and Industry with
effect fiom the forencon ol the 6th January, 1959.

2. With effect from the forenoon of the same date, the
President is pleased to appoint Shri K. B. Lall, LCS$., as
Additional Secretary to the Government of India in the Minis-
try of Commerce and Indusiry.

5. RANGANATHAN, Secy.

New Delhi, the 2i January 1959

No. 25 [No.EIL(G)(B-3)].—1l'he President is plcased to  ap-
olnt Shri B. Krishnamurthy, an Ofticer penmanent in Grade
1I of the Cential Secrctariat Service and formetly  Asslstanc
Director, Development Wing, as Section Officer in rhe Minls-
try of Commerce and Industry with effect fioin the forenvon
of the 12th January. 1959 until further orden.

New Delhi, the 29th January 1959

No. 22[EII(G)(B-7)]—On return from leave Shri B. N.
Mathur an officer permanent in Grade I of the Ceniral Secre-
tarlat Stenographer's Service resumed duty as Section Officer in
the Ministry of Commerce and Industry with eflect from the
forenoon of the ]2th December, 1958.

No, 26{1.-E.JI(127)/58].—The President is pleased to appoint
Shri Naw:ﬂ[ Kishore, Deputy Chicf Controller (Export Promo-
tion) on transfer from Madras, as Deputy Direclor (Export
Promotion) in an officialing capacity in the Ministry of Com-

erce and Industry at New Delhi, with effect from the fure-
noon of the 16th January, 1959, until further orders.

New Delhi, the 30th January 1959

No. 28[1-E.TI(A)(148)/58].=On his appointment a3 Assistant
Secretary {o the General Manager, North East Frontler Rail-
way, Pandu, Shri Kailash Narain relinquished charge of ihe
post of Additional Private Secretary to the Minister of Com-
merce and Industry with effect from the afterncon of the 3rd
January, 1959,

New Delhi, the 2nd February 1959

No. 29[Eatt. IN(G)(M-12)].—The services of Shri M. C. Misru,
Under secretary in the Ministry of Commerce and Industiy,
have been replaced at the disposal of the Government of Uttar
Pradesh with effect [rom (he afterncon of the 3lar January,
1959,

P. N. SAREEN, Under Secy.

New Delhe, the 30tk Junuary 1959

No. 28-T(87)/68.—The Previdenl has Lern pleased to appoint
Shri 5. P. Chandra, Development-cam Liaison Ofiicer, National
Sugar Institute, Kanpur, ag Sugar Technologist, in the Tariff
Commission, Dombay, with cffect from the forenoon of the
rd Junuary, 1939, until further orders.

K. V. VENKATACHALAM, Joint 3ecy.

New Dellua, the 30th Junuary 1959

No. 5-881(C)(49)/57.—The President is pleased to appoint
Shii K, C. Saha to ofliciate ag Assistant Director (Leatherf) m
the Extension Centre, Maniktolla, (Calcutta) with effect from
the fuienoon of the 11th December, 1958.

N. 5. VAIDYANATHAN,

Under Secy.

(Department of Company Law Administration)
New Delhi, the 30th January 1959

No. PFR(86)-CLA/B8.—In cxerdse of the powers conferred
by sub-section (2) of Section 609 ot th: Indian Conpaunies Act,
1936 (T of 1956), the Central Government has appointed Shri
M. J. Ruma Varma Raja, Supcrintendent, Ofhce of the Regis-
trar of Companies, Kerala as Asslatant Registrar of Companies,
Madras with cffect from 15th January, 1959  untll turther
ordersy vide Shri A, C. Sarkar.

P. B. SAHARYA, Under Secy,

(Branch Sccretariat)
Bombay, the 27th January 1959

No, BSI-2(420).—Shri A. V. Ramumurthy, Assistant, Direc-
tor (Grad: 1) (Dyeing) in the Design Centre of the All Indiu
Handlooin Board, Varanasi was granted earned leave for &5
dave with effect from the 9th December. 1958 (o the 29rd
December, 1958,

2. On return from leave Shii A V., Ramamurthy resumed .
duty in the same post at Vaanasi on the forenoon of the
24th December, 1058,

1 R. KAKAR, Tnder Secy,

MINISTRY OF FOOD AND AGRICULTURE

(Department of Food)

New Dellu, [he 23rd January 1959

No. IM.~The President 15 pleased to revert Shri P. G.
Vandrekar, Assistant Diredior, in the Office of Regional Divec-
tor (Food), Western Region, Bombay, to the post of Technical
Officer in the same ofhce with effect from the afternoon of
27th Decewler, 1958,

No. 15.—Shri B. S. Kapoor, Assistant Diveclor in the office
of Regional Ditector (Food), Northern Regilon, New Delhi,
hag, on transfer, been posted in the same capacity to the olffice
of Joint Director (Food). Bilaspur with effect from the fore-
noon of 8rd January, 1959.

No, 16.—Shri Lakshman Singh, Assistant Director, Depart-
ment of Food, New Delhi, has, on transfer, been posted in the
same capacity to the office of Juint Duector (Food), Bilaspur
with eflect from the forencon of 10th January, 1959.

New Delhi, the 27th January 1959

No, 18.—Shri A. A. Farldi, Assistant Director, Kanpur, under
the Officer of Regional Director (Food), Northern Region,
New Delhi, has, on transfer, besn posted in the same capacity
to the office of Joint Director (Food), Bilaspur with effect
trom the forenoon of 3lst December, 1958.

New Delld, the 29th January 1959

No, 9~8hri L. R, Dawar, Regional Director (Food), Northern
Region is granted earned leave on uverage pay for a perlod of
120 days, with effect from the st January, 1959, The services
of Shri Dawar will be replaced at the disposal of the Govern-
ment of Punjab on expiry ot leave.
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No. 19—On  transfer [rom Culcutia, Shri  H. 5. Pruthi,
Deputy Director in the office of the Regional Director (Food),
Eastern Region, Calcutta relinquished charge of his post on
the afternoon of the 2nd January, 1959.

Shri Pruthi has been posted in the same capacity  to the
office of Joint Director (Food). Bilaspur with effert from the
forenoon of 12th January, 1959.

New Delhi, the 30th fanuary 1959

No, 18.—On transter, Shri Sheoram Singh, Assistant Direc-
tor in the office of Regional Director (Food), Western Region,
Bombay, 1elinquished charge of his office on the afternoon of
the 20th December, 1958,

2. He assumed charge in the same cafacity in the office of
oint Director (Food), Cuttack on the forencon of the 3rd
}anuary, 1959,

No. 11.~8hri G. K, Ghugani, Deputy Director (Food).
Gaukati was anted carned leave for 40 days, with effect
from the 5th August, I058. with permission o suffix the holi-
days on 14th September, 1958 (Sunday) and 15th September,
1958 (Tithi of Sankerdev) to the leave.

2. On cxpiry of the leave Shrl Ghugani resumed duly in
the samne capacity in thé Officc of the Deputy Dirccior (Food),
Gauhati on the forenvon of the 16th September, 1958.

3. This Department Notification No. 64 dated  the 24th
October, 1958 (bearing File No. 130¢(18)/11/38-RE.X) is hercby
cancelled.

TOGINDER SINGE, Under Secy.

(Department of Food)
New Delhi, the 24th  January 1959

No. 18.—Shri M. Viswanathan, a permancnt ollicer of Grade
IV of the Central Secretariat Service and ofhciating in Grade
Il thereof has, on transfer from the Mmistry of External
Affaivs. heen posted as Section Ofheer in this Department
with cllect from the forenoon of the 20th Junuary. 1959, until

" further orders.

New Delhi, the 2711 Junmuary 1959

No. 16.—Shri D. J. Advani, Technical Officer in the oflice
of the Regional Director (Food), Western Region, Borabay has
been granted earned leave for 55 days with cfect fvom  the
forenoon ol the 12th January, 1959, with permission to
prefix Sunday the 11th January, 1959 and aflix Sunday the
+8th March, 1959 to the Teave.

No. 17.—5hu P, €. Mitra, Section Oflficer in thiv Department
has been granted commuted leave for § days with eltect from
the forenocon of the 17th June, 1958, with permission Lo athx
Sunday, the 22nd June, 1958 to the lcave.

2. On return from leave, Shri P. G. Mitra rcsumed duty,
as Sedtion Officer with cficct from the torenoon ol the 23rd
June, 1938.

No. 20.—8hri P. C. Mitra, Section Officer in this Depariment
has been granted half pay leave for 63 days with effect from
the forenoon of the 26th June, 1958,

2. On retuin from leave, Shri P, C. Mitra resuined duty as
Section Officer with effect fiom (he forcuoon of the 28th
August, 1958,

New Delhi, the 28th January 1959

No. 19.—shri §. C. Das Gupta, Section Oflicer (Grade TII)
in this Department has been granted ledve on average pay
for 2 months with cifect [rom the afternoon of the 30th
December, 1958,

No. 21.—The President is pleased w appoint  Shii B. K.
Roy, offidating Godown Supcrintendent, Oftice of the Regional
Director (Food), Eastern Rcpion, Calcutta, as Assistant Diree-
tor in an officiating capacity 1n the same office with effect from
the forenoon of 14th January, 1059 until tarther ordes.

No, 22,—The President is {ﬂruhrd to appoint Slui Amatendra
Nath Maitra, officlating Godown Superintendent, Oflice of the
Regional Director (I'ood), Easternn Region, Calrutta. as Assis
tant Direcior in an olficiating capacity in the same ollice with
effect from the forenoon of Lith Junuary, 1950 until lurther
orders.

No. 23.—Conscquent on his transfer to Balusore, Shri Balldev
Krishan, Assistant Director in the Office of the Joint Ditector
(Food). Cuttack. relinquished charge of his office at Cuituck on
the alternoon of 7th :[:muury. 1939 and ook over at Balasorc
on the furcnoon of 8th January, 10590,

New Delhi, the 20U Junuary [400)

No. 24.—On return {rom lcave, Shri P. N. Mohan rcverted
to Grade IV of the Central Secretariat Service with cHect from
the aftcrmon of the 5th Seplember, 1958.

Fhis Department Notification No. 231 «ated 29th December,
1958 is cancelled,

New Delli, the 30th funuary 1959

No. 285.—Shri 8. N. Kulshreshtha, Assistant Director in the
oftice of the Regional Director (Food), Western Region, Bom-
bay has been granted earned leave tor 80 days with effect
from the forenoon ol the 6th November, 1958, with permis-
sion to aflix Sunday and closed gazetted holiday on the 2ith
and 26th January, 1959, respectively.

RAMASWAMY R. IYER, {Inder Secy.

(Department of Agriculture)
New Delhi, the 27th January 1959

No. 6-8/57-Instt.L.—The President is pleased to appoint .
Om Prakash Gautam, Professor and Head of the Department
of Agronomy at B. R. College, Agra, as Professor of Agronomy
of the Post-Graduate School at the ILAR.I, New Delhi, in 3
temporary capaclty with effect from 1st December, 1958
(¥ore-noon), until further order.

RAGHBIR SINGH, Under Secy.

(Depatrtment ot Agriculture)
New Deltu, Hie 27th Junuary 1959

No, 4-46/57-Estt.l.—Secretary to the Government of India
in the Ministry of Iood and Agricalrure (Department of
Agriculture) hereby appoints Shri Zorawar Singh Chhatwal,
Seniot Technical Assistant (Livestock) as Progress Evaluation
Officer in that Dcepartment in a temporary capacily  with
effcct from the I5th January. 1959 (Afternoon).

No. 27-13/59-Estt.I.—Shri Mahavir Prasad, Trrigation
Adviser 1n the Ministry ol Food and Agriculture (Departinent
of Agiiculture), has been placed on deputation ex-Indin witly
cltect from the forenoon of the I8th January, 1959 as Leadet
of the Indian Delegation to study Irrigation and Conservancy
Projects in China,

Newe Delld, the 28t Januapy 1950

No, 27-380/588-Estt.1.—Shri M. V. Siinivasan, an ofhcer official-
ing in Grade HI ol the Cential Secretariat Scrvive and Section
Othcer in the Minishy of Fond and Agriculime (Department
of Agriculture), wis pranted camed leave for 7 days with
ellcct fioin the forenoon ol the 30th Deceimber, 1958,

On return frow lcave, Shri M V. Siindvasan resumed duty
as Section Oficer (Grade I in the Ministry ol Food and
Agriculture (Departmenr of Agri(ulrmc), with efect from the
forenoon of the 6th fanuary, 1959,

--No. 27-371/59-Estt.]—Shri R. N. Bhalla. an olliccr officiating
in Grade III of the Central Secetariat Service and Scetion Ofi-
cer in the Ministty of Food and Agriculture (Department of
Agticulfure) is grunted leave on average pay lor one month
with effect from the forcnoon of the 31st December, 1958.

New Delhi, the 30th January 1959

No. 27-292/59-Estt,].—Shri S. Seshachari, an officer officiat-
ing in CGrade Il of the Central Sccretariat Service and Sec
tion Oflicer 1n the Minisuy of Food and Agriculture (Depart-
ment of Agriculture) wuas ‘granted earned leave for 8 duys
with effect [rom the forenoon of the 27th Dec., 1958, with
permission to sufhx Sunday the 4th Jan. 1959 to the leave.

On return  from leave. Shri 5. Scshachari resumed duty as
Scction Officer (Grade IIT) in the Ministry of Yood and
Agriculture (Dcpatonent of Agiiculture), with eilect fiom the
forenoon of the 5th January, 1950.

No. 27-432/59-Estt1.—T'he services of Shri J. D. Bhumbani,
an olficer officiating in Giade 17T of the Central Secretariat
Service and Scction Officer in  the Ministry of Food and
Agriculture (Department of  Agricullure) have Deen placed
at the disposal ol the Directorate of Marketing and Inspec-
tion with effect [rom the attetnoon ol the 24th January, 1959.

I. D. KHANNA, nder Secy.

(Department of Agriculture)
(LC.ARY)
New Dellid, e 23th Junuemy 1959

No. 28(29)/58-Estt.1,.—Shti [1. D. Bawa, Secretary. Central
Rindvrpest Contiol Committee, Indian Coundil of Agricultural
Reswarch, has beem granted carved lcave for 45 days with
effect [rom the forenoon of the 17th December, 1958.

. On the expity of leave Shri Bawa is likcly'to resume duty
in the saine post and at the same station.

R. K. RAM, Under Secy.
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(Department of Agriculture)

(Dairy Development Section)

Near Dellid, the 20th January 1959

No. 10:16/57-D.D.—1 he President is pleased to appoint Shri
N. N. Sinha, Duiry Engincer, National Dairy Rescarch Insti-
tute, Karnal, to offidate a5 Research Officer (Engineering), in
the Scale of Rs, 600—I1150 at the same Institute, with effect
from the forcnoon of 1ith January, 1959 and until further
orders.

K. B. THIAGARAJAN, Under Secy.

MINISTRY OF EDUCATION

New Dellif, the 27U Junuary 1959

No. F4-80/58-A.10.—In supersession of this Ministry Notifi-
cation of even number dated 27th September, 1858 (he
President is pleased (o appojnt Shri K, D. Bhargava a perma-
nent Grade I officer of the Central Secretariat Scrvice and
offidating in the Sclection grade of the senvice, ws Director,
National Arvchives, with effect from 15th  September, 1058
(F.N) and unul further orders.

The arrangements made in Uic late Ministry ol Education
and  Scientific Rescarch Noltification No. FA4-61/57-C.2 dated
18t September, 1937 will cease with cffect from 15th Scp-
tember, 1958 (IF.N.).

R. L. ANAND, Under Secy.

New Dellid, the 30th January 1959

No. F.214/57-A.3—The  President is pleased to appoint
Shri R. P. Jaiswal, a permanent officer of Grade IV of the
Central Sccretariat Service ofliciating ay Section Ofhicer (Grade
III), to officiatc as Editor (Hindi) in the Ministry of Educa-
tion with eflect from the forenoon of 24th December, 1958
and unul further orders.

New Delhi, the 2nd Februwmy 1959

No, F.2-1/59-A.3.—O0n transfer to the Ministrz of Steel, Mines
and Fuel (Department ol Mines 4and Fuel) Shri N. R. Law,
Permanent Othcer of Grade II of the Central Secretariat Ser-
vice and Officiating in Grade I of the same service relinquish-
ed charge of the post of Under Secretary in the Ministry of
Education on the forenoon ol the 22iwd January, 1959,

A. K. JAIN, Under Sccy.

New Dethi, the 30th Junuary 1939

Noa. F.16-158/58-B.2—In conlinuation of this Min‘stry Noti-
fication No. F.37-27,56-B.5, dated 21st January, 1UGR. the period
ot sefvice under contract ot Shre T. Y. Deo, hpecial Officer
in Crafts in the General Central Civil Services Class II in
the National Justitute of Basic Education 3 extended from
2pd Januury, 1959 lor a turther period upte the end of March,
1959 or ull the dute on which the nominee of the Uuion Public
Service Comumission actually  joins the  post,  whichever ia
earlier and until fuither orders.

., ‘SILARL\’L‘\, Asstt. Edul,  Adviser,

New Delli, the 2nd Februwmy 1959

No. F.25.141/58-8SW.I—5hri 11 &, Patil, Librarian, National
Pundamental Fducation Centte was granted 10 days’ earned
Jeave from 22nd December, 1958 to 81st December, 1958 both
days inclusive with permission to sufhx 1st January, 1959
thereto,

On return from leave Shri Patil has resumed duatiex  as
Librarian, National Fundamental Education Cenire, in the
forenoon of the 2nd January, 1959.

SOHAN SINGH, Asstt, Edul. Adviser.

MINISTRY OF SCIENTIFIC RESEARCH AND CULTURAL
AFFAIRS

New Dellii, the 27th January 1959

No. 15/155/58-Estc.—Shri S, M. Lal.-a permanent Grade II
Officer of the Central Secretariat Service and working as
Section Officer in the Minivry of  Scientific Research and
Cultural Affairs was giunted leave on average pay for 15 days
from the 29th September, 1958 to 18th October, 1958.

On return from leave, Shri §. M. lLal rcsumed charge as
Section Officer on the forenoon of the 14th October, 1958.

New Delhi, the 30th Junuary 1939

No. 3/6/57-Fste.—8hri M. M. N. Malhotra, a permanent
Crade ) Oflicer of the Cential Sccretariat Servivce appointed
to offidiate in the Selection Giade of the Service, assumed
charge of the Office of Decputy Secretary in the Ministry of
Scientific Regearchh and Cultural Affairs on the forenoon of
the 17th December, 1958 until turther orders.

No. 15(186)/58-Estt.—~The President is pleased to appoint
Shri 1. C. Ajmani, Assistant Educational Adviser  (lech.)
Northern Regional Ofhce, Kanpur in the Ministry ol Scienti-
fic Research & Cultural Affairs, as Deputy Educational Adviser
(Tech.) in the sume office in an officlating capacity (rom the
forenoon of the Ist December, 1958 and until further orders.

New Delli, the 2ud Felbruary 1959

No, 15/160/59-Estt.—On tiansler lrom the Minlstry ot Home
Affairs, Shri B. 8. Rathpam, a permanent Grade 1V Officer of
the Cenfral Sceretariat Scrvice officiatiug in Grade III of the
Service assumed charge as Section Officer in the Ministry of
Scientific Research and Cultural Aflairs on the torencon of the
17th January, 1959 until further orders.

P. SOMASEKHARAN, LUinder Scey.

ANIHROPOLOGY
New Delhi, the 2nd February 1959
No. F.12-41/58-SurIIL.—-Dr. B. K. Chatterjee, Superintending
Anthn;c;rulogist, Department of Anthropology, Calcutta relin-
quished charge of his dutics on the forencon of the 2nd Janu-
ary, 1959, on attaining the age of superannuation.

D. CHAEKRAVARTI, Under Secy.

MINISTRY OF HEALTH
New Delhi, the 27th January 1959

No. F.3(I)-34/37-HIl.—The President is pleased to confirm
Dr. H. P. Verma in the post of Anacathetist, Willingdom
Hogpita) and Nurshing Howme, New Dclhi, with cffect fromr.
31st May, 1957.

Neao Delhi, the 20 January 1959

No. F.3(I)-21/57-HIL—=The Presideut is pleased to appoint Dr.
(Miss.) 8. Paranjpe o the post of  Gynaccologist in  the
Willingdon Hospital and Nursing Home, New Dclhi in a tem-
porary capacty with effect from the 30th Decewocr, 1958
(lovenoon), until further orders,

V. SUBRAMANIAN, Uuder Secy.

New Delhi, the 2Rth January 1959

No. F1-1,59-Fsti. On tansfer to the Government ol Uttax
Pradesh, Shri S. Iftikhar Tlusain, I.A.S, relinquished charge
of the post of Deputy Secretary in the Ministry of Health on
the afternoon of the 29th Junuary, 1959,

V. K. B. PILLAI, Secy.

Neaw Delhi, the 30th January 1959

No. F.3(1)-2/839-CHS.—The President s pleased to appoint
Dr. R, S, Kothari, Assistant Surgcon, Grade I, Contributory
Health Service Scheme, to offictate in the post of Junior
Staff Surgeon (Physlclan), Contributory Health Service Scheme,
with effect from the 8th January, 1959 (forenoon).

AMAR NATH VARMA, tndcc Secy.

New Dclhi, the 31st January 1959

No. F.28216/58-ML—~The President has been pleased to
make the following appointment on  his Personal Staff vice
Hakim Nasiruddin Ahmad Khan deceased:—

Honorary Upani Physiclan (Hakim)

Nawab Hakim Magsood Jung, Hyderguda, Hyderabad
(Andhra Pradesh)—26th January, 1959.

KRISHNA BIHARI, Dy. Secy.
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MINISTRY OF RAILWAYS
(Railway Board)
New Dellhi, the 2700 January 1959

No, E-088.CP/RBL—Shu k. Kullat, a permapent Grade 1I
Oflicer of (he Railway Boatd’s Secretarial Service was granted
Ieave on average pay on medical certificate for 4 days and
commuted leave for 72 days  with effect [rom 18th Augu_st.
1958, on cxpity of which he resumed charge of his duties
with effect trom 3rd Novcuber. 1958 (2nd being Sunday).

{(This caneels Railway Board's Notilications Nos. E-938-CP/
RBI, dated Srd and 22nd November, 1958).

New Delhi. the 28th January 1959

No. E804-CP/RBL--5h1i P. C. Agarwal, an ofliciating Grade
. TII oHicer of the Railway Board's Secretarlal  Service was
granted leave on average pay on medical certificate for 13
days with cltect fiom 8t December, 1958, on cxpiry of which
he vesiwmed charge of his dutics with effect o Zind Decem-
ber, 1958 (CIst being Sunday).

No, E(GS)56PMI-28.—1he Picsident is pleased o promote
permamently  the vndemmentioned  permanent and o]_llciatin%
Llass II Ofhcers to the Superior Kevenue Establishment o
the Klectiical Enpineeting Department of the Indian Railways
in the Junior Scale with eftect from the dute and on ihe Rail-
aways noted against cach:—

1. 5hii R. . ladikai- Eﬂh}Cfﬂ Railway—2Gth TFebruary,

1958.

2. Shri H. K. Swamy--Eastern Railway—261 February,
1958.

3. Shii F. E Websta—Eastern Railway 26th  February,
1958,

4. Shri R. Singh—Eastern Railway—2Gth February, 1958.

5. Shri B. M. Nileshwar--Western Railway—26th Febraary,
1958.

6. Shri N. D. Joglekar—Western Railway—26th Yebruary,
1958.

7. Shrl §. N. Ranade—Central
1958.

8. Shri G. Narasimhulu—Central Rallway—26th Fchruary,
1958.

9. Shri Vishnu Prasad—South Eastern Railway—26th Fely
ruary, 1958.

‘10. Shii Shanti  Nath—Northern Railway—26th
1958.

11. Shri M. B. Ramchandani—Northern Railway--20th Feb-
ruary, 1958,

Railway—26th  February,

February,

Near Dellvi, the 2000 January 1054

No. E(GR)58RCI8-2.—The President is pleased 1o appoint
ihe following as probationcs in she Indian Railway Aacounts
Serviee on the Railway and with eflect from the (date noted
Jagainst each:—

1. shri R. Gouri Shanker—Ceutral Railway—24th Qclober,

1938,

2. 8hri B. R.  Shetty—Central  Railway—2%10  October,
1958 '

3. Mus K. P. Loomba—Northern Railway--21th October,
1958.

1. Shri 8. K. Pal-Westan Railway—]8th December, 1958,
. Sln“}ir‘ (. Chatterjec—Eastern Railway—12th  November,
1958,

‘6. Shri D. B. Telang—-Western Railway—22n
1958.

7. Shri  N.  Rajagopalan—North-Eastern
November, 1958.

October,,

Railway—12th

8. Shlrgi_BK. A. Santhanam—Eastern Railway—4th November,
{91. 8

9. Shri 8. Santhanam-—South-Fastern Railwa
ber. 1958.

'10. Shii VS, Sastry—Northern Railway—8th
1958.

y—4th Novem-

November,

11 8hri 8, Natarajan—South-Eastern Railway--3isi ¢
1958 (AN.), yvist October,
12, SI;{;“SR' P. Mungla—Southern Railway—29ii  Qctober
s ) ' '

13. Shii R. Thiagarajan—Central Railway—
s (A,N‘)_g i Hlway—31st  October,

14. Shri D N. Basu—Southern Railway—29th October, 1958
No. E(AO)S7PM6/46.—Shri D. L Neo
“Chict Mechanical Fngineer (Melrin.e) in i
hic 4 5 in the Junior Admij
tratve Grade, North Fastern Railway, is coleﬁrme(l mm;r};;s;
appointment with cffect from the 1st” April, 1958,

officlating Depu ty

New Delhi, the 80th January 1959

No. E(AO)58RB6/2.—Shri R. K. Choudhry, retired Judgc.
Alluhiabad High Court, has been  appoiuted as  Chairman,
Ruilway Rates ‘Fribunal, with effect from 16th January, 1959
(I'N).

No. E1503-CP/RBL—5hri J. K. Shaoma, an Qilciating Grade
1T Officet of the Ruailway Boud’s Secretariar Seivice iy grant-
ed leave on aveage pay tor 30 days with effect from 12th
January, 1959.

No, ERB2)-184-CP.—Shri Hira Lal, a permaneul Giade I
Officer of the Railway Board's Secvetariat Stenographers’ Ser-
vice, retired finally from scrvice with eflect from the forenoom
of 16th fune, 1958,

(This cancels Ministry of Railways Notification No. E(RB2)-
184-CP, dated 30th December, 1958),

No. E(GRPW/RCLL-6/30.—The  Railway Bouard are placed
to appoiut Shri A. C. Mukherjec as a Temporary  Assistant
Electizcal Engincey on the Nothaan Railwav with eltect from
10th January, 1959,

None Dallii, the 31st Januwmy 1959

No. F(P)58RC2-18.—0n tunsler from the Eastein Railway
Shri G. 5. 'Tallur, Temporary Assistant Fngineey, Juined the
Railway Electiiheation on the Ist Jaouary, 1959,

No. EP)SBRC2-18.—0On transfer ivom the Weslern Rai’iwag
shri G K. Sandar Babu, Temporary Assistant Engineer, joine
the South Eastenn Railway on the 13th Junuary, 1959,

No, E(P)58RC2-18.—0On 1ransfer from the Central Railway
Shri K. Srimivasan, Temporary Assistant Engincer, jcined the
North-Eagt I'routier Railway on the 15th January, 1959,

New Delhi, the Ist February 1959

No. LE.328.CP/RBL—Shri Bishan Singh, a Grude 1T Officer of
the Railway Board's Secrctariat Service was granted leave on
average pay for one Jay and leave on average pay on medicat
certificate for 16 days with eflect from 16th December, 1958,
on expiry of which he resumed charge ol his duties with effect
from Znd January, 1959,

No. ES8LE2/31/RBL—Shi M. V. DBhavnani, officiating
Deputy Director, Triafhe Trausportation (Goods), Railwa
Board, Is granted leave on average pay for one month and |
days with effect from 29th December, 1958 with permission to
suffix Sunday the I5th Februwy, 1959,

No. E583-CP/RBL—Shri G. G. Banerjee, an ofhdaling Grade
IIT othcer of the Railway Doad’s becretariat Service is pranted

leave on average  pay [or 80 days with elleet from  10th
January, 1939,

New Dellu, the 2nd February 1959

No. E.1907-CP/RBL-$hri K. L. Puri, an ofhciating Grade 1IT
Officer of the Railway Board's Secreturiat Service was granted
leave on average pay for 5 days with eHect from 27th Decem-
ber, 1958. On the expiry ot which he resumed charge of his
dutics on 2o Junuary, 1959, Ist January, 1959 heing o gazetted
holidav.

No. ESSLE2/25/RBI—With relerence to Board's Notification
No. ES8LEL/25/RBI., dated 20th Novcwmber, 1958, Shri H, D.
Sin%h was granted extension of lecave uplo the 4th January,
1959 on the expiry of which he was appointed to ofhciate as
Dizector,  (Stores Suspense), Ruailway Board, with effect from
Sth January, 1959,

R. LK. de 5a, Secy.

MINISTRY OF IRRICATION & POWER

New Delhi, the 27th January 1959

No. 4/59-F.9(21)/58-Adm.IX.—Shri B. K. Chaklader, an
officiating  Section Officer (Grade IT) in this Ministry, is
granted carned leave lor 30 davs with effect from the bth
Januvary, 1959 1o the 3rd February, 1959,

On the explry of leave, Shri Chaklader is likely to Le post
ed to rhe same post and station.

NU_ 4/59.5/17/53-Adm.l,—(jumc:qucm on his deputation to
United States ol America, for training in E
tion and Maintenance, Shri C. R. Cho ra, rel
of the post of Deputy Director in the
Power Commission, (Water Win
September, 1958 (Alternoon),

uipment Opera-
nquished charge
| Central Warer and
g) with eflect from the 12th

New Delhi, the 9nd February, 1959

No. 16(53)/58-DT.-IJI.—]11 pursiance
Central Ci:ll _ySrl_‘vi(‘cs (Classification,  Gontol and Appeal)
F‘:ul?n. 1957, Shri L. V. Subramanyam, temporary  Asyistant
Engineer on the Hirakud Dan Project. who was placed unde
suspension vide this Ministry's Notilication No, 11(4)/’56-C\Vr
HT. dated rthe 31at july, 195;. has heen removed from service

under the Governminent of India, with effec 5
of the 17th November, 1958. ' cfiect from the alternoon

of Rule 15 nf the

P. K. SARKAR, Under Secy,
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MINISTRY OF TRANSPORT AND COMMUNICATIONS
(Department of Communications)

New Delhi, the 28L0 January 1959

No, 1/21/58-SPA.—The President is pleased tw appoint
Shri N. K. Sen Gupta, Director of Tclegraphs fon leave) as
officiating General Manager, Bombay Telephone District with
effect [rom the altcrnoon of the 10th January, 1959 relicving
Shrd 5. R. Bhashyam.

No. 3/2/58.8PA.—The President iy pleased to 1ppoint Slai
A, V. Seshanna, Deputy Director, Postal Life  Insurance,
Calcutta as offg. Senior Superintendent of Post Offices,
Amritsar Division with cffect from the st January, 1959 1ice
Shri M. K. Shyam Bhat.

New Delhi, the 30th January 1959

No. 5/4/58SPA.—On the cxpiry of his leave, Shri D. V.
Antani resumed charge of the office of the Asgsistant Post-
master-General, Bombay Circle with cffect from the 17th
Nov., 1958.

New Delhi, the 31st January 1959

No. 3/3/58-8FA.—Thc President is pleased to appoint Shri
N. C. Talukdar, officiating Principal, P. & T. Training Centre,
Saharanpur substantively in the Senior Time Scale of the
Indian Postal Service, Class T with elfect from the 17th Decem-
ber, 1958

2. The President is also pleased to appoint Shri K. Janar-
@dhan, officiating Vigilance Officer, Madras Circle substantively
on provisional basis in the Senior Time Scale of the India
Postal Service, Class I with effect from the 17th Deccmber,
1958.

B. ;. DESHMUKH, Under Secy.

(Departments of Communications & Civil Aviation)
New Dellid, the 27th Junuary 1959

No. 8M@27)/87-PtY.—Thc President has been pleased to
grant earned leave for 83 days to Shri J. C. Bhattacharya,
officiating  Metcorologist Grade 1I, India Meteorologicul De-
partment, with effect from the 28th April 1958, with permis-
gion to sullix Sunday the 20th July 1958,

2. This Ministry’s notification No, 8-M(27)/57-Pt.T, dated
the 23rd July 1958 is hereby cancelled.

New Delhi, the 29t January 1959

No. 1-M(15)/57—~Thc President has heen pleased Lo appoint
Shri A. A. Ramasastry to officiate as Metcorologist Grade II in
the India Mcteorological Department with effect from the 12th
January, 1959 and untii further orders.

P. N. ANAND, Under Sccy.

(Departments of Communications and Civil Aviation)
New Delhi, the 29th January 1959

No. 7.E(47)/68.~5hri B. G. Deshmukh, LAS., Under Secre-
tary in the Minjstry of Transport and Communication (De-
partments of Communications and Civil Aviation), has bheen

anted extension ol earned leave for 2 days from the 18th
Y:;nuary. 1959 to the 19th January, 1959,

2. On the expiry of his leave, Shri B, G. Deshmukh, 1.AS,,
resumed the charge of the post of Under Secretary in  the
Ministry of Transport and Communications (Departments of
Communications aud Civil Aviation) with eflect from the 20th
January, 1959.

New Delhi, the 30th January 1959

No. 1.E(Per)/73/88.—8hri  Narayan Kashinath Valshnav,
Probationer in Grade IIT of the Central Secrétariat Scrvice
(vide Ministty ol  Home Aflfairs  Notification No. 4/81/57-
C8(A), dated the 3lst January, 1958), who was posted for {ur-
ther training in the Ministry of Transport and Communica-
tions (Decpatiments of Communications and Civil Aviation),
has been transferred to the Posts and Telegraphs Directorate
with eflect from the I5th January, [959.

MAHMOOD ALI, Under Secy.

(Dcpartment of Transport)
(Transport Wing)
New Delhi, the 24t January 1959

No. 11-TA-I(68)/57.—Mrs. K. 8, DBamji and Miss Anjani
Mechta, temporary Regional Tourist Officers (now re-designated
a3 Directors) in the Tourist Organisation of this Ministry have

been confirmed as Assistant Regional Tourist Officcrs (now 1e. -

designated ay  Assistant Directors) with cflect from the 1st

March, 1954,
GIAN SINGH, Under Secy.

(Department of Transport)
(Tranyport Wing)

New Delhi, the 28th January 1939

No. E-1(28)/58.—Shri Fateh Chand, permanent Grade II offi-
cer of the Central Sccretariat Service, continued to be posted
as Under Secretary in the Department of Transport, g)‘; a
further period from 21st December, 1958 to 8rd January, 1959,
On reversion from the post of Under Secrctary lie was posted
as Sectlon Officer (Grade I1) with effect from the 3rd Juauary, .
1959 (Afternoon). "

JASWANT SINGH, Under Secy.

MINISTRY OF INFORMATION & BROADCASTING

New Delhi, the 30th January 1959

No. 1/47/88-Pub.—Shri D. C. Joseph relinquished charge of
the post of Editor (Pamphlets) in the Publications Division
on the allernoon of the 6th January, 1959.

No. 1/84/53-Pub.[1—5hrhnati Sheila Dhar relinquished charg'c
of the post of Assistant Editor (English Magazines) in the

i;gblicatlom. Division on the forcnoon of the Oth Deccmber
8. '

No. 1/84/88-Pub.dL—ThLe President is pleased to uppoint
Shrimati Sheila Dhar as Editor (Indian nlormation) in  the
Publications Division ju a tempotary capacity with eltect from
the forcnoon of the 9th December, 1958 until [uifher orders,

Ao M. k. SWAMI, Under Secy.

New Delhi, the 3lst January 1959

No. F.12/2/59-Admn.—Shri P. K. Sinha, Assistant Superin-
tendent (Probationer), relinquished charge of his post in (he
Ministry of Information and Broadcasting ou the aiternoon
of 9th January, 1959, on transfer. and assumed charge of the
post of Assistant Superintendent (Probationer) in the Director-
ate of Advertlsing & Visual Publicity, on the same date,

R. K. GOVIL, Under Secy.

New Delhi, the 2nd February 1959

No. 1/83/58-I(A).~The Secretary. Ministry of Information
and Broadcasting, hereby appoints Shri B. K. Goswami, Re-
search Assistant, Rcwarcﬁ and Reference Division, to officiate -
ay Assisgtant Research Officer, in the same organisation from.
the forenoon of 23rd January, 1959 tilt $0th April, 1959,

5. PADMANABHAN, Under Secy.

MINISTRY OF WORKS, HOUSING AND SUPPLY
New Delhi, the 27ih Juunary 1959

No. 18(8)/388&P.I(1).~~Shri D. . Mukherjee, officiating
Manager in the Government of India Forms Press, Aligarh,
wag granfed carned lcave for 95 days with effect from the 8ih
July, 1958 1o lith October, (4958,

No, 13(8)/38-S&P.I(ii).—On his rcturn [rom lcave, Shri D. P.
Mukhcrjee, officiating Manager in the Government of India
Forms Press, Aligurh, resumed charge of his oflice on 1lih
October, 1958 (A.N.). '

No. [3(8)/58-8&P.I(iil)—Shtri CGcorge Mathen,  officiating
Manager in the Government of India Forms Press, Aligarh,
relinquishicd churge of his office on the 11th October, 1958
(A.N).

M. N. KALE, Under Secy,

New Delhi, the 27th January 1959

No. 28/6/58 EWIL—5hiri 8. N. Jarrel, a permanent Ofhicer
of Grade IV of the Central Scaeraviat Service and officlating
in Grade INL of that Service in the Central Office, Central
Public Works Depurtment, New Delhi, was granted earned
leave [or § days with effget [rom [3th December, 1958 (I.N.)
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2. On the expiry of his leave Shri Jarrel resumed charge of
the post of Scction Officer (Grade III of the Central Sccre-
tariat Service) in the Central Officer, Central TPublic Works
Department, New Delhi  with effect from 18th  December,
1958, (F.N.).

New Delhi, the 31st Janpuary 1959

No, 3(190)/58-EWL—The Preosident is pleased to  confirm
Shri A. B. Sen against the post of Superintending Engincer
(Flectrical) in the Central PW.D. with effect from the 15th
October, 1958,

No. 8(154) /58 EWL—The President is pleased to confirm the
following Assistant Exccutive Engincers, appointed on proba-
tion to C.ES. Clis T as a vesult of the Combined Engineeling
Services Examination, Ticccrnber, 1954, with effect {rom  the
dates of their appointment as shown against their names:—

1. 8hri J. K. Varshneya -20th March, 195G6.
2. 8hri M. GG Joseph--Gth February, 1956.

This Ministry's Notification of even number dated the 80th
October, 1958 is cancelled.

‘No, 4(21)/58-XWI~Shri B, N. Taneja, officiating Electrical
Engineer in the Central P.W D, reverted as Assistunt Fngincer
I(E ecl) in the Department with effect from the 12th MNovember,

V58, (F.N.)

New Delhi, the 2nd February 1959

- No., 16(37)/58-FWI.—The services of Shri R. B, Gupta, Awis
tant Lxecutive Engincer, Central Public Works Departnient,
have heen placed on deputation on foreign service teims wvith
the All-India Institute of Medical Sciences, New Delhi, with
cffect from the forenoon of the 27th November, 1938, '

L C. PURI, Under Secy.

New Delhi, the 28th January 1959

No. E-9(4)/39-Dis.—On transfer from the Ministry of Works,
Housing and Supply, New Delhd, Shri V. B, Madan, Assistant
Superintendent gﬁ'obationer), agsumed charge of the post of
Section Officer in the Directorate-General of Supplies and
Disposals, New Dclhi, with cflcet from the forenoon of the
12th January, 1959.

New Delhi, the 30th January 1959

No. E.28(87)/58-Dis,—Shrl Santokh Singh Dua an offidating
Grad> IIL Officer of the Central Sccretariat Service, workin
as Section Officer in the Directorate Gencral of Supplica &
Disposals, New Delhi, has been granted carned leave for 60
tays with effect {rom the 20th January, 1959.

. No, E9(4)59-Dis--On transfer {from the Ministry of Works.
Housing and Supply, New Delhi, Shri Satya Pal ‘Talwar, an
officiating Grade IIl Officer of the Central Secretariat Service
assumed charge of the post of Section Officer (Grade III of
the Central Secretariat Service) in the Dircctorate General of
Supplies and Disposals, New Declhi, with eflcct from the
forenoon of the 20th January, 1959,

GURPAL SINGEH, Uunder Secy.

New Delhi, the 3lst January 1939

No. EE3(25)/58.—5hri B, N. Vaidyanathan, Assistant Estalc
Manager, Calcutta, assumed additional charge of the post ol
Superintendent, Orphanganj Market, Calcutta, with effect froin
2nd November, 1957 (affernoon) until further ordery,

B. R. MAZUMDAR, Under Secy.

New Delhi, the 27ih January 1959

No. ESI-29(50)/38.—Shri Om Prakash, Dcputy Director of
Supplics in the Directorate General of Supghes and ijsposals,
New Declhi was granted carned leave for 59 days from the
15th November, 1958 to the 1Ith January, 1959.

On rcturn from leave, Shri Om Prakash resumed -charge as
Deputy Direcior of Supplies in the Directorate General of
Sug‘gﬂicn and Disposals, New Delhi on the 12th January,
11959,

[This Ministry’s Notificatlon No, ESI-29(50)/58," dalcd the
29th November, 1958 1s hereby cancelled.]

New Delhi, the 30th January 1959

No. ESI-8(6)/59.—The President is pleascd to. appoint Shd
K. C, Bhauacharya, formerly Assistant Director of Purchase
(Grade 1II) in India Storc Department, London as Assistant
Director of P'urchase, Grade I in the same Officc in an ofliciat-
ing capacity with effect from the 24th December, 1956 F.N.
and until rurcher orders.

S$hri K. C. Bhattacharya, relinquished charge of the post
ol Assistant Dircctor of Purchase (Grade II), on the altcrnoon
of 23rd Decceraber, 1958,

Mo, ESI-8(4)/89.—5hri G. G. Gupta, Assistant Director (Sales
') (Grade I) in the Directoraie General of Supplies and
Disposals, New Delhi, has been granted leave on average pay
for & days [rom the 6th January, 1959 to the l4th January,
(954, preparaloty Lo Tctirement. ’

No. ESI-41(24)/58.—On return from leave, Shri §. P. Kaura
was posted uy DcFuty Director ol Supplies in the Directorate
General of Supplica and Disposals, New Delhi, with effect
from the 3rd January, 1959.

No. ES5I-41(6)/58.~On recall to India Shri P, L. Madan.
Technical Officer (Grade III) in the Store Department of
the High Commisilon of India in London, rclinqujshed charge
of the post of Technical Officer (Grade III) in the High Com-
migsion of India in the United Kingdom with effect from the
2nd Januvary, 1959.

CORRIGENDUM

New Delhi, the 81st January 1959

No. ESI-29(46)/58.—For the words '? months' occuring in
this Ministry’s Notification No. ESI-29(46)/58, dated the 5th
January, 1950 substitute ‘62 days’,

R. RAJAGOPALAN, Under Sccy.

MINISTRY OF LABOUR & EMPLOYMENT

New Delhi, he 28th January 1959

No. Adm.I(40)/58.—On the expiry of his leave granted wvide
this Ministry’s Notification No. Adm. 1(40)/58, dated the 23rd
September, 1958, Shrl P, N, Sharma, a permanent officer of
Grade I of the Central Secretariat Service, resumed charge of
the duties of Under Secretary in the Ministry of Labour and
¥mployment on the forencon of the 19th January, 1959,

R. M. DOIPHODE, Under Sccy.

Neiwv Delhi, the Tth February 1959

No. LWLII-9(31)/58.—On transfer to the Ministry of Defence,
Shri Joel Lakra, leave reserve Labour Officer in the Office of
the Chief Labour Commissioner, relinquished charge of his
post on the 10th January, 1959, alternoon.

CORRIGENDUM

New Delhi, the 3lst January 1959

No. LWI-IL-6(42)/57.—~In the notfication from the Ministry
of Labour & Employment No. LWI(IG(12)/57, dated the 2nd
July, 1958, published on page 399 of the Part T Section 2 of
the Gazette of India, dated the 12th July 1938, for “27th
Jamuary 1958 reud “25th January 19587,

V. R. ANTANI, Dy. Sccy.

(Directorate General of Rescttlement and Employment)
New Delhi, the 2nd February 1959

'

No. TA-3(1)/69—0n the expiry of earned leave for 11 days
granted in this Ministry's Notification No. TA-3(1)/58, dated
the 21th December, 1958, Shri B. % Randbava, Principal.
Central ‘Training Institute for TInstructors, Aundh (Poonag.
resumed charge of his duties on the foremoon of the 19th
Junuary, 1959.

T. 5. RAGHAVAN, Under Sccy.






